
BOUSE OF TIll PEOPLE 

PARLIAMENTARY BULLETIN-PART I 
[Brief record of Proceedings] 

August 3, 1953 -
No. 178 

1. Oath or Aftirmation 
One Member made oath in English. 

Z. Obituary Reference 

The Prime Minister and the Deputy Speaker made references to 
the passing away of Dr. Syama Prasad Mookerjee, a sitting member 
of the House. A condolence message from the Speaker was also read 
out in the House. 

The Prime Minister and the Deputy Speaker also made references 
to the passing away of Pandit Lakshmi Kanta Maifra another sitting 
member of the House, and ,Shri Abdul Halim Ghuznavi, a member 
of the old Central Assembly and of the Provisional Parliament. 

After the references the House stood in silence for some time as 
a mark of respect. The Deputy Speaker thereafter announced that 
the House would not sit for the rest of the day. 

(The House adjourned till 8-15 A.M. on Tuesday, the 4th August, 
1953.) 

M. N. KAUL, 
Secretary. 

   First Lok Sabha
IV  Session  (03/08/1953   to  18/09/1953)



HOUSE OF THE PEOPLE 

PARLIAMENTARY BULLETIN-PART I 

[Brief record of Proceedings] 

August 4, 1953 

No. 1'77 

1. Oath or A8irmatiOD 

Two members made oath or affirmation in Hindi. 

2. Starred Questions 
Sixty-five starred questions (Nos. 62 to 118, 121 and 123 to 129) 

were put down on the order paper. Starred questions Nos. 119 and 
120 were deleted: Starred question No. 122 was transferred to the 
list of questions for 10th August, 1953. Original notices of starred 
questions Nos. 92 to 96, 118 and 128 were received in Hindi. 

'l.)renty starred questions (Nos. 62 to 74, 77 to 78, 80 to 82, 84 and 
85¥'iwere orally answered and supplementary questions were asked 
on nineteen of them. Replies to the remaining questions (including 
starred questions Nos. 75,76. 79 and 83 of which the questioners were 
absent) were laid on the Table of the House. 

The replies to fifty-nine starred questions (Nos. 1 to 44, 46 to 56 
and 58 to 61), which were put down on the order paper for the 
3rd August, 1953 were laid on the Table to-day, the House having 
adjourned without transacting any business on the 3rd August, 1953. 

3. U~ Questions 
Forty-three unstarred questions (Nos. 37 to 41 and 43 to 80) were 

put down on the order paper. Unstarred question No. 42 was trans. 
ferred to the list of questions for 14th August, 1953. Original notices 
of unstarred question Nos. 37, 38, 70, 71 and 74 were received in 
'Hindi. Replies to the unstarred questions were laid on the Table. 
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Replies to thirty-four unstarred questions (Nos. 1 to 11, 13 to 14 
and 16 to 36) which were put down on the order paper for the 3rd 
August, 1953, were also laid on the Table today. Unstarred question 
No. 12 was deleted and unstarred question No. 15 was transferred to 
the list of questions for the 7th August, 1953. . 

4. Resignation of Member 

The Deputy Speaker announced that Shri P. T. Chacko had 
resigned his seat in the House with effect from the 3rd July, 1953. 

5. Message from the Speaker re: Leave of Absence 

The Deputy Speaker read out a message from the Speaker asking 
for leave of absence from the meetings of the House which the House 
was pleased to grant. 

6. Leave of Absence 

Shri R. P. Nevatia was granted leave of absence from all the. 
meetings of the House with effect from the 3rd August to 29th 
August, 1953. 

7. Presentation of Report of PubUc Accounts Committee 

Shri B. Das presented the Eighth Report of the Public Accounts 
Committee on the 'Disposal of Tyres and Tubes". 

8. Papers laid on the Table 

(1) Secretary laid on the table a copy of the statement showing 
the Bills .passed by the Houses of Parliament during the Third 
Session 1953 and assented to by the President. He also informed 
the House that the Constitution (Second ~  Bill which 
was passed by the Houses of Parliament during the Second Session 
was assented to by the President on the 1st May, 1953. 

(2) The following papers were also laid on the Table:-
(i) A copy of ea-ch of the following papers under sub-section(2) : 

of section 16 of the Tariff Commission Act, 1951:- . 

(a) Report of the Tariff Commission on the Power and Distri-
bution Transformer Industry (1952). 

(b) Corrigendum, dated the 3rd March, 1953, incorporating 
certain amendments to the Report of the Tariff Commis-
sion on the Power and Distribution Transformer Industry 
(1952). 

(c) Ministry of Commerce and Industry Resolution No. 11(1)-
T.B/51, dated the 30th May, 1953. 
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(d) Ministry of Commerce and Industry Notification No. 11(1)-
T.B./51, dated the 30th May, 1953. 

(e) Report of the Tariff Comniission on the Automobile Indus-
try (1953). 

(f) Corrigendum to the Tariff Commission's Report on the 
Automobile Industry (1953). 

(g) Ministry of Commerce and'Industry Resolution No. 21(1)-
T.B./52, dated the 31st May, 1953. 

(h) Ministry of Commerce and Industry Notification No. 21(1)-
T.B./52, dated the 31st May, 1953. 

(i) Report of the Tariff Commission on the Continuance of 
Protection to the Glucose Industry (1953). 

(j) Ministry of Commerce and Industry Resolution No. 12(2)-
T.B/53, dated the 27th June, 1953. 

(k) Ministry of Commerce and Industry Notification No. 12(2)-
T.B.L53, dated the 27th June, 1953. 

(ii) A copy of the Ministry of Commerce and Industry Order 
No. S.R.O. 987. dated the 26th May, 1953. 

(iii) A copy of each of the following Ministry of Works, Housing· 
and Supply notifications under sub-section (2) of section 17 of the 
Requisitioning and Acquisition of Immovable Property Act, 1952:-

(a) Notification No. 160S-EII/53, dated the 8th May, 1953. 
(b) Notification No. 3166-EII/53, dated the 29th June, 1953. 
(c) Notification No. 3167-EII/53, dated the 29th June, 1953. 

(iv) A copy of the Ministry of Works, Housing and Supply Notifi-
cation No. 16M-EII/53, dated the 18th May, 1953, under sub-section 
(3) of section 22 of the Requisitioning and Acquisition of Immovable 
Property Act, 1952. 

(v) A copy of the Report of the Election Commission regarding 
disposal of election petitions arising out of the last general elections. 
9. Government Bill Introduced 

The Indian Patent and Designs (Amendment) Bill, 1953. 
10. Government Bill referred to Select Committee 

The Representation of the People (Amendment) Bill, 1953, was 
referred to a Select Committee consisting of the following members 
with instructions to report by the 22nd August, 1953:- . 

1. Shri Mukund Lal Agrawal. 
2. Shri Ram Shanker Lal 
3. Shri Piare Lall Kureel 'Talib'. 
4. Shri Venkatesh Narayan Tivary. 
5. Shri Hari Vinayak Pataskar. 

[P.T.O. 
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6. Shri Bhawanji A. Khimji. 
7. Shrimati Jayashri Rajji. 
B. Shrimati Anasuyabai Kale. 
9. Sardar Amar Singh Saigal. 

10. Shri Krishnacharya JOshi. 
11. Shri Nandlal Joshi. 
12. Shri Gajendra Prasad Sinha. 
13. Shri Lalit Narayan Mishra. 
14. Shri Nageshwar Prasad Sinha. 
15. Shri N. Rachiah. 
16. Shri Lokenath Mishra. 
17. Shri K. T. Achuthan. 
lB. Shri S. V. Ramaswamy. 
19. Shri Paidi Lakshmayya. 
20. Shri Tek Chand. 
21. Shri Radha Raman. 
22. Shri Bheekha Bhai. 
23. Shri Muhammed Khuda Bukhsh. 
24. Pandit Thakur Das Bhargava. 
25. Shri Upendranath Barman. 
26. Shri Beli Ram Das. 
27. Sardar H ukam Singh. 
28. Shri N. C. Chatterjee. 
29. Shri Kamal Kumar Basu. 
30. Shri K. S. Raghavachari. 
31. Shri V. P. Nayar. 
32. Dr. A. Krishnaswami. 
33. Pandit Suresh Chandra Mishra. 
34. Shri Frank Anthony. 
35. Dr. Lanka Sundaram. 
36. Shri Dev Kanta Borooah. 
37. Shri Shankar Shantaram More. 
38. Shri Umashanker Muljhibhai Trivedi. 
39. Shri Jaswantraj Mehta. 
40. Shri Bhawani Singli. 
41. Shri R. Velayudhan. 
42. Shri M. R. Krishna. 

. 43. Shri C. C. BiSiwas. 
(The House adjourned tillS-15 A.M. on Wednesday, the 5th August, 

1953.) 

M.N. KAUL, 
Secretary. 



HOUSE OF THE PEOPLE 

PARLIAMENTARY BULLETIN-PART I 

[Brief record of Proceedings] 

August 5, 1953 . 

No. 178 

1. Starred QuestionS 

Fifty Starred Questions (Nos. 130-174 and ~  were put 
down on the older paper. Starred Question No. 175 was deleted. 
Original notices of starred questions Nos. 158, 159, 160 and 180 were 
received in Hindi. Twenty-four starred questions (Nos. 130-153), 
were orally answered and supplementary questions were asked on 
twenty-one of them. Replies to the remaining questions Vlere laid 
on the Table of the House. 

2. Unstarred Questions 

Thirty Unstarred Questions (Nos. 81-110) were put down on the 
order paper. Original notices of Unstarred Questions Nos. 84, 85, 106 
and 110 were received in Hindi. Replies to the unstarred questions 
were laid on the Table of the House. 

3. Papers laid on the Table 

The following papers were laid on the Table:- . 

(1) A copy each of the following documents in accordance 
with Sub-section (2) of Section 18 of the Rehabilitation 
Finance' Administration Act, 1948, namely:-

(i) Report 'of the Rehabilitation Finance Administration for 
the half-year ended the 31st December, 1952. 

(ii) AnalYSis of charges for the year ended the 31st Decem-
ber, 1952. 

(iii) Statement of loans called up during the year 1952. -(iv) Statement of overdue instalments for the period ended 
the 31st December, 1852. 
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(2) A copy of the Ministry of Finance Notification No. 102-
IF(1)/52, dated the  4th February, 1953, under sub-
section (3) of Section 114 of the :Ipsurance ~  1938. 

(3) A copy of the Report of the Commissioner for Scheduled 
castes and Scheduled Tribes for the year 1952 under 
clause (2) of article 338 of the Constitution. 

(4) A copy of the Financial Agreement between the Govern-
ment of India and the Government of the United King-
dom signed in New Delhi on the 20th July, 1953. 

(5) A copy of the ~  of Home Affairs Notification 
No. 18/12/53-Public, dated the 10th June, 1953, in accord-
ance with ~  (2) of section 11 of the Salaries 
and Allowances of Ministers Act, 1952. 

4: ~  Blll passed 

The Central Silk Board (Amendment) Bill, 1952, as amended. 

'. On the moti9n for consideration of the Bill moved by Shri D. P. 
Itarmarkar, the following members took part in the debate:-

(1) Shrl Tridib Kumar ChaudhUri. 

(2) Shri ¥. S. ~  

(3) Dr. Mono MohOn Das. 

(4) Sardar Amar Singh Saigal. 

(5) Shd Khub Chand Sodhia . .. 
(6) Dr. Ch. V. Rama ~ 

(7) Shri T. S. Avinashilingam Chettiar. 

(8) Shri Kamakhya Prasad Tripathi .. 

(9) Shri Banarsi Prasad Jhunjhunwala.. 

(10) Shri Kanhu Ram Deogam . 

. (11) Shri Resham Lal Jangde. 

(12) Shri N. Rachiah. 

(13) Shri Raghunath Singh. 

(14) Shri Satis Chandra SaIllanta. 

.. 

Shri D. P. Karmarkar replied to the debate. 

Clauses 2, 3, 5,6,' 7 9, 10, 11 and 12 were adopted . 
.... 

Clauses 4, 8 and 1 were adopted as amended. 

The Long Title and the Enacting Formula were also adopted. 

The Bill, as amended, was passed. 
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5. Govel'llDlellt Bill under coDSlderation 

The Collection of Statistics Bill. 1952 

The following members took part in the debate on the motion 
for consideration of the Bi1l:-

(1) Shri D. p, Karmarkar. 
(2) Shri N. C. Chatterjee {Speech unfinished}, 

The discussion was not concluded. 
(The House adjourned till 8-15. A.M. on Thursday. the 6th August, 

1953.) • 

M. N. KAUL. 
Secretary. 

GIPD-LAD--341 PS-S·8-S3-700· 



HOUSE OF THE PEOPLE 

PARLIAMENTARY BULLETIN-PART I 

August 6, 1953 

No. 179 

1. Starred Questions 
Fifty-nine starred questions (Nos. 181 to 233 and 236 to 241) were 

put down on the order paper. Starred questions Nos. 234 and 235 
were deleted from the list. The original notices of starred questions 
Nos. 230, 231, 238 and 241 were received in Hindi. 

Twenty-three starred questions (Nos. 181 to 194, 196. 197, 200 to 
205 and 228) were orally answered and supplementary questions 
were asked on twenty-two of them. Starred questions Nos. 194 and 
228 were answered together with the permission of the Chair. 
Replies to the remaining questions (including starred questions 
Nos. 195, 198 and 199 of which the questioners were absent) werit 
laid on the Table. 

2. Unstarred Questions 
Twenty-nine unstarred questions (Nos. 111 to 139) were put down 

on the order paper. The original notices of unstarred questions Nos. 
123, 127 and ° 128 were received in Hindi. Replies to the unstarred 
questions were laid on the Table. 

3. Adjournment Motions 
After a preliminary discussion and statement by the Prime 

Minister, the Deputy Speaker withheld his consent to the moving 
of two adjournment motions by Dr. Lanka Sundaram and Shri 
Kandala Subrahmanyam regarding the fast undertaken by Shri T. 
Kami Reddy against the exclusion of certain areas of the Bellary 
district from the proposed Andhra State. 

4. Leave of Absence 
Shri A. K. Basu was granted leave of absence from all the meetings 

of the House during the Fourth Session, 1953. 

[P.T.O. 
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5. Papers laid on the Table 

Shri T. T. Krishnamachari laid on the table a copy of each of the 
following papers under sub-section (2) of section 16 of the Tariff 
Commission Act, 1951:-

(i) Report of the Tariff Commission on the fair retention prices 
of steel produced by the Tata Iron and Steel Co. Ltd. 
(1953); and 

Oi) Ministry of Commerce and Industry Resolution No. SC(A). 
2(96)/52, dated the 20th July, 1953. 

6. Government Bill passed 

The Collection of Statistics Bill, 1952 

Further discussion on the motion for consideration of the Bill, 
moved QIl the 5th August, 1953. was resumed and the following 
members took part in the debate:-

(1) Shri N. C. Chatterjee. 
(2) Shri Harihar Nath Shastri. 
(3) Shri Shankar Shantaram More. 
e 4) Shri Tulsidas Kilachand. 
(5) Pandit Thakar Das Bhargava. 
(6) Shri HirEmdra Nath Mukerjee. 
(7) Shri Tek Chand. 
(8) Shri Joachim Alva. 
(9) Shri Mangalagiri Nanadas. 

(10) Shri Asim Krishna Dutt. 
(11) Shri Sarangadhar Das. 

Shri D. P. Karmarkar replied to the debate. 
Clauses 4, 5, 7, 9, 10, 11, 12 and 13 were adopted. 
Clauses 2, 3, 6, 8, 14. 15 and 1 were adopted as amended. 
The Long Title and the Enacting Formula were also adopted. 
On the motion that the Bill. as amended. be passed the following 

members took part in the debate:-
(1) Shri Rohini Kumar Chaudhuri. 
(2) Shri K. S. Raghavachari. 
(3) Shri D. P. KaNIlarkar. 

The Bill, as amended, was passed. 
(The House adjourned till 8-15 A.M. '011 Friday, the 7th August, 

1953.) 
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M. N. KAUL, 
Secretary. 



HOUSE OF THE PEOPLE. 

PARLIAMENTARY BULLETIN-PAR'r-! 
[arief record ~ fn>ceedings] 

~  Starred ftue$tlops 

August 7, 1953 

No. 180 
_I " v 

~  starred questions (Nos. 242 to 299 a"ld 302 to 3tn 
~  put down on the order paper. Starred questions Nos. 300 and 
$01 were deleted from the list. The original notices of starred ques-
ilqns Nos. 271 to 273 and 304 to 306 were received in Hindi. 

, Twenty-three starred questions (242 to 253, 255 ta 25& and 260 to 
266)· were orally answered GI).d ~ ~  questjons we-re askeq 
on twenty of them. Replies to'the remaining q6es'tions (including 
starred questions Nos. 254 and 259 of which-the questioners. were 
absent) were laid ·on the Table of the House. i 

2. Unstarrecl Questions 

Thirty-three unstarred questions (Nos. [40 to 165 and 167 to 173)· 
were put down on the order paper. Unstarred question No. 166 was 
deleted from the list. The original notices of unstarred questions 
Nos. 140, 141 and 164 were received in HbJdi. ~ to the unstar.red 
questions were laid on the Table of the House. 

3,. ~ ~  BOl under consideration 

The eoir Industry Bill: 1952 

After the motion for consideration of the Bill was moved by ~  

P. :Po Karmarkar, an amendment that the Bill be referred to a Select 
Committee was maved by Shri V. P. Nayar. The following members 
~  part in the de-bate:- '" 

(1) Shri V. P. Naysr. 
(2) Shri A. M. Thomas 
(3) Shri R. Velayudhan 
(4) Shri K. A. Damodara Memm 
(5) Shri p. T. Punpoose (S.,eech unfinished) 

04:. Private Members' Resolutions 

Dr. Ram Su1;>hag Singh moved the following Resolution:-

''This House is of opinion that immediate steps be taken to 
impart compulsory military training to all High School 
and College students." 

[p.T.a. 



Amendments ~ moved by-

(1) Shri A. K. Gopalan. 

(2) Shri Uma<;haran Patnaik. 

Three amendments were ruled out of order. 

The following ~  took part in the ~

(1) Shri Uma Charan ~ 

(2) Shri Raghubir ~ 

f3) Shri Narhar Vishnu ?adgiL 
(4) Shri Atma Singh ~  

(5) Shrimati Sushama ~  
i .. ;.." ' 

(6) Prof. C. P. Mathew. 

(7) Shrimati Uma Nehru. 

(8) Shri Kotha Ragliuraniaiah. 

(9) Prof. Shriman Naraya.!l Agarwal. 

(10) Dr. Satyanarain Sinha. 
. I ., 

(11) Kumari Annie ~  

(12) Shri Rohini Kumar Chaudburi. . . 
(13) Shri Bhagwat Jha 'Azad'. 

(14) Shri B. H. Kb1;lrdekar. 

(15) Shri Satish ~  JSpeech u.nfinished). 

The discussion was not concluded. 

5. Discussion re: calling of troops in Calcutta 

\. 

'-' 

Shri A. K. Gopalan raiSed a discussion on the calling 0.£ tfODP8 ~ 

~  in, J;uly, 1953. 

The following members took part in the debate:-

(1) Shri N. C. Chatterjee. 
(2) Shri MaIia:vir'Tyagi. 
(3) Shri Asim Krishna Dutt. 
(4) Shri Hirendra Nath Mukerjee. 
(5) Shri Atulya .Ghosh. 
(6) Shrimati Sucheta Kripalani. 
(7) Dr. Kailas Nath KatJu. 

(The HOuse ~  till 8ol5-A.M. on Monday. the 10tb August. 
1953). 
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M. N. KAUL, 

Secretary ... 



BOUSB 01' '1BB PEOPLE 

PARLIAMENTARY BULLETIN-PART I 
[Brief record of Proceedjngs] 

August 10, 1953 

. No. 181 

1. Starred QaestioDs 
Forty starred questions (Nos. '312-320 and 322-352) were put 

down on the order paper. Starred question No. 321 was withdrawn 
by the Member. Original notice of starred question No. 341 was 
received in Hindi. Nineteen starred questions (Nos. 312-320, 322-
323 and 326-333) were orally answered and supplementary questions 
were put on eighteea. of them. Replies to the remaining questions 
(including starred questions Nos. 324 and 325, of which the questioner 
was absent) were laid on the Table of the House. 

2. Unstarred QuestIons 
Twenty-three unstarFed questions (Nos. 174-181 and 183-197) 

were put down on the order paper. Unstarred question No. 182 was 
withdrawn by the Member. Original notices of unstarred questions 
Nos. 189 and 197 were received in Hindi. Replies to unstarred ques-
tions were laid on the Table of the House. 
3. Statement by Prime Mbdster 

The Prime Minister made a statement in regard to the Tl"Cent 
events in Kashmir resulting in a change in Government in that State. 

4. Papers laid DB the Table 

The Minister for Parliamentary Affairs laid on the Table the 
following statements showing the action taken by the Governml"nt 
on various assurances, promises ana undertakings given during the 
various sessions shown against each:- .. 
(1) SUpplementary Statement No. n ... 

(2) Supplementary Statement No. m ... 

(3) Supplementary Statement No. IV ... 

404 

Third Session of the HOWIe of the 
People, 1953. 

Second Session of the House of the 
People, 1952. 

First Session of the House of the 
People, 1952. 
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(4) Supplementary Statement No. Fourih Sesal.on of the Provialanal 
VIII. U ~ 1951. 

. -... 
(5)' Supplementary Statement No. vn ... Third Session (Second 'Part) of the 

Provisional ParUament, 1951. 

(6) Supplementary Statement No. V... Second Session of -the Provisional 
Parliament, 1950. 

(7) Supplementary Statement No. First Session of the Provisional 
VIU. Parliament, 1950. 

5. Ruling by Deputy Speaker 

The Deputy Speaker gave a ruling regarding the procedure for 
raising a point of order in the House. 

6_ Government 8UI introduced 

The Andhra State Bill, 1953. 

7. Government Bill under consideration 

The Estate Duty Bill, .1952, 08 reported by the Select Commi.tft!e 

Further discussion on the motion for consideration of the Bill, 
moved on the 13th May, 1953, was resumed and the followiIlg mem-
bers took part in the debate:-

(1) Dr. Lanka Sundaram 

(2) Shri C. D. Pande 

(3) Shri Rohini Kumar Chaudhuri 

(4) Shri B. H. Khardekar 

(5) Shri M. S. Gurupadaswamy 

(6) Shri T. S. Avinashilingam Chettiar 

(7) Shri Ganish Sadashiv Altekar 

(8) Pandit Suresh Chandra Mishra 

(9) Shri R. Velayudhan 

(10) Shri S. V. Ramaswamy 

(11) Dr. Ch. V. Rama Rao 

(12) Shri Mulchand Dube 

(13) Shri C. R. Iyyunni (Speech unfinished) 

The discussion was not concluded. 

(The House adjourned till 8-15 A.II. on Tuesday, the 11th August, 
1953.) 

M. N. KAUL. 

Secreta1"J. 

'Q5 
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~  BULLETIN-PART I 

,  l ~  record of Proceedings) 
:-~  

l. Starred QuestlOQ 

Augtl.St 11, 1953 

~  lIZ. 

i ~ 

J 

Forty-five starred .questions (Nos. 353 to 397) were put down ~ 

the order paper. The Qriginal notice of starred question No. 383 was 
received. in Hindi.· . , 

Twenty-three starreq qut!stions (Nqs. 353, 354,·356, 360 to 375 and 
~  to 380) were orally answered and supplementary questions were 
asked on twenty-one of them. Replies to the remaining questions 
(including Starred Questions Nos. 355,  357. 358, 359 ana 376 of whicK 
the questioners were absent) ~ laic:J oq the Table. 

2. Unstarred Questions 

Nineteen unstarred questions (NQs. 198 tp 213 and 215 to 217) 
were put down on the order paper. The original notice of unstaITed 
question No. 215 was received in Hindi. Replies to the uQstarred 
questions were laid on the Table. . 

.3, Short Notiee Question 

One Short Notice Question regarding deterioration in steel pro-
duction in Burnpur addressed to the Minister of cOmmerce and 
Industry was asked and answered. Supp.ementary questions raised 
thereon were also answered. , 

[P.T.O . 
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4. Papers laiel Oft the Ta.ble 

Tlle Minister fQl' Commerce ~  ~  ~  ~ ~  ~  ~ ~ ~ 

~  the following :papefs::-: 

(1) A copy of the ~  of Cqmmerce and Industry ~  

No; S.RO. 1478, dated the 24th July, 1953, published ill 
the Gazette ~  India, ~  n, ~~  3, da'ted the 1st 
August, 1953. "  . 

(2) A CQPY of the Ministry of Commerce ~  Industry Noti., 
'fication ~  1512'; dated the 30th July, 1953, pub,,: 
lished ,'in ~  Gazetw .of ~~  ~  Part JI\ 
Section -S, dated the 30th July, 1953. 

(3) A 'statement in-'connection,' with the Fourth Report of the 
"Public Accounts ~  on the Import ,and Sale ~  

Japanese Cloth. 

~  Government Bill under consideration 

The Estate Duty Bill, 1952, as reported by the Select Committee. 

Further discussion on the motion for consideration of the Bill, 
~  on ~ 13th May, 1953, continued and-The, following mem'Ders 
took part in the debate:- '  , ,,' 

(1) Shri C. R Iyyunni. 

(2) Shri N'. C. Chatterjee 

(3) Shri ~~  Vishnu GadgU 

(4) Shrimati Jayashri Raiji 

(5) Shri S. V, L. Narasimham. 

(6) Shri K. S. Raghavachari 

(7) Dr. A. Krishnaswami 

(8), Shri ~  Mohiuddin 
(9) Her Highness Rajmata Kamlr;:ndu Mati Shall 

(10) Shri Shankar Shantaram More (Speech unfinished). 

The discussion was not concluded. 

(The House adjourned till 8-15 A.M. on Wednesday, the 12th 
~  1953. >. 

401. 
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M. N. KAUL, 
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BOUSE OF THE PEOPLE 

PARLIAMENTARY BULLETIN-PART I 

[Brief record of Proceedings] 

August 12, 1953 

No. 183 

1. Starred Qaestl_ 

Forty-two starred questions (Nos. 398 to 439) were put down on 
the order paper. The Original notice of starred question No. 435 was 
received in liindi. 

Twenty-four starred questions (Nos. 398 to 401, 404, 405, 409, 410, 
412, 413, 416, 417, 419, 421 to 423, 426, 428, 430 and 434 to 438) were 
orally answered and supplementaries were put on nineteen of 
them. Replies to starred questions Nos. 402,403, 406 'to 408, 411, 414, 
415,418,420,424,425,427,429 and 431 to 433 of which the questioners 
were absent and starred question N"o. 439 which was not reached for 
oral answer were laid on the Table. 

Starred questions Nos. 436 to 438 were answered together, as 
relating to the same subject. 

2. UDStarred QuestJOJlS 

Twenty-eight unstarred questions (Nos, 218 to 245) were put down 
on the order paper. Original notices of unstarred questions Nos, 218, 
·222 to 224 and 243 were received in Hindi. Replies to the unstarred 
questions were laid on the Table. 

3. Leave .1 ahseaee 

Shri U. Srinivasa Malliah was granted leave of absence from the 
meetings of the House till the 31st· August, 1953. 

• [!p.T.O . 
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4. Papen latct 011 ~  Table 

The Deputy Minister for Railways and Transport laid on the table 
a copy of each of the following ~  under sub-section (3) 
of Section 52 of the Delhi Road Transport Authority Act, 1950: 

(1) Ministry of Transport Notification No. 18-TAG(5) 753, 
dated the 13th June, 1953; and 

(2) Ministry of Transport Notification No. 18-TAG(6)/52, 
dated the 23rd June, 1953. 

5. Governmellt Bill under consideratiOll 

THE ESTATE DUTY BILL, 1952, AS REPORTED· BY THE SELECT COMMmEE. . ' 

Further discussion on the motion for consideration of the Bill, 
moved on the 13th May, 1953, continued and the following members 
took part in the debate:-

(1) Shri Shankar Shantaram .More 
(2) Shri Tulsidas Kilachand 
(3) Shri Hari Vinayak Pataskar 
(4) Shri Radheshyam Ramkumar Morarka 
(5) Shrimati Tarkeshwari Sinha. 
(6) Shri Hirendra Nath Mukerjee. 
(7) Shri K. T. Achuthan 
(8) Shri N. Rachiah 
(9) Shri Umashanker Muljibhai Trivedi. 

Shri C. D. Deshmukh replied to the debate. 

The motion that the Bill be taken into consideration was adopted. 

(The House adjourned till 8-15 A.M. on Thursday, the 13th August, 
1953.) 

CorrJgeJuJ.um 

In Parliamentary Bulletin-Part I, dated the 11th August, 1953, 
in para. 5 under the heading "Government Bill under consideration", 
after the name of Shri C. R. Iyyunni at Serial No.1, insert "(2) Dr. 
N. B. Khare" and re-number the subsequent eniries accordingly. 
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BOUSE OF mE PEOPLE 

~  BULLE'rIN-PART 1 

~  record Qf ~  

No. 184 

1. Starred questions 

.. "! 

Forty  Starred. Questions (Nos. 440-479) were put down on the 
order paper. Uriginal Notice of starred question No. 460 was received 
in Hindi. Seventeen starred questions (Nos. 440-455 and 477) 
were orally answered and supplementary questions were put on 
all of them. Replies to the remaining questions were laid on 
the Table of the House. Starred Questions Nos. 446 and 477 were 
answ.ered together as relating to the same subject. 

2. Unstarred QuestiOIlS 

Twenty-five unstarred questions (Nos. 246-270) were put down 
on the order paper. Replies to unstarred questions were laid on the 
Table of the House. 

3. Presentation of PetItions 

Shri Sivamurthi Swami presented two petitions, one signed by 
8 petitioners and the other signed by 203 petitioners. regarding the 
Andhra State Bill, 1953. 

4. Govenuneat BDI UII4er CODIIderatIoD 

The Andhrll Sta.te Bill, 1953 

The motion for consideration of the Bill was moved by Dr. Kailas 
Nath Katju and an amendment that the Bill be referred to a Select 
Committee was moved by Dr. Lanka Sundaram. The following 
members took part in the debate:-

II 

(1) Dr. Lanka Sundaram 

(2) Shri R. Venkataraman 

[P.T.O • 
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(3) Shri B. Ramachandra Reddi 

(4) Shri Kotha Raghuramaiah 

(5) Shri Kadiyala Gopala RaQ 

(6) Shri S. ~  

(7) Shfi K. S. ~  

..,. . 

(8) Dr. Ch. y. ~ ~ ~  1fnjini§hed,>: 

The discussion Was not concluded. 

('!!he House adjourned tm 8-15 • .lL on Friday, the 14th August, 
~ ~  

4111 

M. N. KAUL, 

~ ~ . 
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HOUSE OF THE PEOPLE 

PARLIAMENTARY BULLETIN-PART 1 

[Brief record of Proceedings] 

August 14, 1953 

N •• 115 

1. Starred QuestIoDs 

Fifty-five starred questions (Nos. 480 to 501, 504 to 525 and 527 to 
537) were put down on the order paper. The original notices of 
starred questions Nos. 515 and 516 were received in Hindi. Starred 

'question No. 502 was withdrawn by the Member and starred question 
No. 503 was transferred to the list of questions for the 20th August, 
.1953. 

Eighteen starred questions (Nos. 480 to 482 and 485 to ,499) were 
orally answered and supplementary questions were asked on 
all of them. Replies to the remaining questions (including starred 
questions Nos. 483 and 484 of which the questioners were absent) 
were laid on the Table . 

.2. UDStarrec1 Questions 

Twenty unstarred questions (Nos. 271 to 273 ana 275 to 291) were 
put down on the order paper. The original notices of unstarred 
questions Nos. 275 and 276 were received in Hindi. The answers to 
the unstarred questions were laid on the Table. 

3. Short Notice Qaestloil 

A short notice question regarding the arrest of an Ordnance 
:Factory worker addressed to the Minister of Defence was asked and 
.answered. Supplementary questions raised \ thereon were also 
.answered. 

[P.T.O., 
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4. Extension of time fOr presentation of Report of Select Committee 

The House adopted the motion for the extension of time for tbe-
presentation of the Report of the Select Committee on the Muslim 
Wakfs Bill by Shri Syed Mohammad Ahmad Kazmi upto the last day 
of the second week of the next session. 

5. Government Bill nnder consideration 

The Andhra State Bill, 1953, 
;l • 

Further discussion on the motion for consideration of the Bill and 
the amendment for reference of the Bill to a Select, Committee, 
moved on the 13th August, 1953, continued. The followiflg members 
took part in the debate:-

(1) Dr. Ch. V. Rama Rao. 
(2) Shri P. Natesan. 
(3) Shri K. Kelappan. 
(4) Shri B. S. Murthy. 
(5) Shri S. V. Ramaswamy. 

The discussion was not concluded. 
6. Private Members' Bills Introduced 

(1) The Women's and Children's Institutions Licensing Bill by 
Shrimati Manil:>en Vallabhbhai Patel. ' 

(2) The Suppression of Immoral Traffic and Brothels Bill by 
Shrimati Maniben Vallabhbhai Patel. 

(3) The Parliament Library Bill by Prof. Diwan Chand 
Sharma. 

(4) The Military Pensions Bill by Dr. N. B. Khare. 

(5) The Indian Livestock Improvement Bill by Shri Jhulan Sinha. 

(6) The Restraint of Dowry Bill by Shrimati Renu Chakravartty. 

(7) The Code of Criminal Procedure (Amendment) Bill (Omission 
of sections 268, 284 and 309 and amendment of sectit9ti. 286 etc.) by 
Shri Khub Chand Sodhia. 

(8) The Indian Penal Code (Amendment) Bill (Insertion of neW' 
section 2948) by Shri Nageshwar Prasad Sinha. 

(9) The Indian Registration (Amendment) Bill (Insertion of new 
section 20_4.) by Shri Satis Chandra Samanta. 

(10) The Indian Registration (Amendment) Bill (Amendment 
of section 21) by Shri S. V. Ramaswamy. 
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(11) The Displaced Persons (Debts Adjustment) Amendment Bill 
(Substitution of section 32) by Shri Atma Singh Namdhari. 

(12) The Prevention of Cow Slaughter Bill by Shri Nandlal 
Sharma. 

(13) The Children's Protection Bill by Shrimati Sushama Sen. 
7. PrIvate· Member's BDl wlthdraWD 

The Orphanage Bill by Shri M. L. Dwivedi 
Fu.rtJ.ler discussion on the motion for consideration of the Bill, 

moved on the 13th March, 1953, was resumed and the following 
members took part in the debate:-

(1) Dr. Satyanarain Sinha. 
(2) Shri Pisupati Venkata Raghaviah. 
(3) Seth Govind Das. 
(4) Prof. Diwan Chand Sharma. 
(5} Shri K: A. Damodara Menon. 
(6) Shri K. T. Achuthan. 
(7) Shri Keshava Deva Malaviya. 

Shri M. L. Dwivedi replied to the debate. 
The Bill was withdrawn by leave of the House. 
(The House adjourned till 8-15 A.K. on Monday. the 17th August, 

1953.) 
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HOUSE OF TIlE PEOPLE 

PARLIAMENTARY BULLETIN-PART I 
[Brief. record of Proceedings] 

August 17, 1953 

No. 186 
1. Starred QuestIoDS 

Fifty-one starred questions (Nos. 538 to 572, 574 to 586 and 588 to 
590) were put down on tie order paper. Starred question No. 573 
was transferred to the list of questions for the 27th August, 1953 and 
starred question No. 587 was withdrawn by the Member. Original 
notices of starred questions Nos. 568 and 569 were received in Hindi. 

Sixteen starred' questions (Nos. 538 to 552 and 556) were orally 
answered and supplementaries were asked on all of, them. :Replies 
to the remaining questions (including starred questions Nos. 553 to 
555 of which the questioner was absent) were laid on the Table. 
2. UDStarted Questions 

Thirty-seven unstarred questions (Nos. 292 to 328) were put down 
on the order paper. The original notices of unstarred questions 
Nos. 292, 295, 296, 317 and 318 were received in Hindi. The answers 
to unstarred questions were,laid on the Table. 

3. Short Notlee Question 
A Short Notice Question regarding fixation of sugar-cane prices 

addressed to the Minister of Food and Agriculture was asked and 
answered. Supplementaries raised thereon were also answered. 

4. Leave of absenee 
Shri Dasaratha Deb was gratlted leave of absence from all the 

meetings. of the House during the current session. 
5. Statement by PrIme MInister 

The Prime Minister made a statement on foreign affairs. 

6. PreseDtatiOD of Report of COibIiltttee Oii Pe ..... 
Shrimati Renu Chaiuavartty presented the report of the Com-

mittee on Petitions on the Andhr'a State Bill, 19.53. 

[P.T.O. 
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7. Papers laid on the Table 

The following papers were laid on the Table of. the House:-

(1) A copy of the Report of the Indian Delegation to the Sixth 
World Health Assembly held in Geneva in May, 1953. 

(2) A copy of the Ministry of Transport Notification No. 
18-TAG(2) /53, dated the 3rd August, 1953, under sub-
section (3) of Section 52. of the Delhi Road Transport 
Authority Act, 1950. 

B. Motion" for election to eomm!ttee and programme of dates for 
election thereto. 

Motion for election of one member to the Employees' State Insur-
ance Corporation was moved and adopted. The Deputy Speaker 
announced the following programme of dates for elec.!tion thereto:-

(1) Nominations to be filed in the Plrliamentary Notice Office 
upto 12 Noon on Wednesday, the 19th August, 1953. 

(2) Withdrawal of candidatures will be receiveq in the Parlia-
mentary Notice Office upto 12 Noon on Thursday, the 
20th August, 1953. 

J 

(3) Election, if necessary, will be held on Wednesday, the 
'26th August, 1953 in Committee Room No. 62, First 
Floor, Parliament ~  between the hours 10-30 A.M. 
and 1 P.M. 

9. Government Bill under consideration 
The Andhra State Bill, 1953 

Further discussion on the motion for consider.ation of the Bill and 
the amendment for reference of the Bill to a Select Committee; 
moved on the 13th August. 1953, continued. The following members 
took part in the ~ ~ I' 

(1) Shri C. D.' Deshmukh 

(2) Shri J. B. Kripalani 

(3) Shri Rayasam Seshagiri Rao 

(4) Dr. M. V. Gangadhara Siva 

(5) Shri T. N. Vishwanatha Reddy 

(6) Shri Paidi Lakshmayya 

(7) Swami Ramananda ~  

(8) Shri N. C. Chatterjee 

(9) Dr. A. Krishnaswami 

(10) Dr. N. M. Jaisoorya 
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(11) Shri Balwant Nagesh Datar 
(12) Shri Co R. Chowdary. (Speech unfinished.) 

. The discussion was not concluded. 
(The House adjourned till 8-15 A.M. on Tuesday, the 18th August, 

1953.) 
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HOUSE OF THE" P80PLE 

PARLIAMENTARY BULLETIN-PART I 

[Brief record of Proceedings] 

August 18, 1953 

No. 181 

1. Starred Questions 

Thirty-seven starred questions (Nos. 591-627) were put down on 
the order paper. Original notices of starred questions Nos. 610, 611, 
..620,622 and 625 were received in Hindi. Eighteen starred questions 
(Nos. 591-608) were orally answered and supplementary questions 
were asked on all of them. Replies to the remaining questions were 
laid on the Table of the House. 

2. Unstarred Questions 

Nine unstarred questions (Nos. 329-337) were put down on'the 
order paper. Original notice of unstarred question No. 336 was 
received in Hindi. Replies to unstarred questions were laid on the 
Table of the House. 

3. Paper lald on the Table 

The Miriister for Law and Minority Affairs laid on the Table. 
under sub-section (2) of section 9 of the Delimitation Commission 
Act, 1952, a copy of the Delimitation Commission, India, Final Order 
No.1, published in the Gazette of India Extraordinary, Part II, 
Section 3, dated the 17th July. 1953. 

4. Motions for Elections to Committees and Prograaime of dates tor 
EleetloDs thereto. 

Motions for election of one member each to the All India Council 
for Technical Education and the Central Advisory Board of Educa-
tion were moved and adopted. The Deputy Speaker announced the 
"following programme of dates for election ~

(1) Nominations to be filed in the Parliamentary' Notice Office 
upto 12 Noon on Saturday, the 22nd August, 1953. 

[P.T.O. 
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(2) Withdrawal of candidatures will be received in the 
Parliamentary Notice Office upto 12 Noon on Monday, 
the 24th August, 1953. 

(3) Election, if necessary, will be held on Friday. the 28th 
August, 1953 in Committee Room No. 62, First Floor. 
Parliament House, between the hours 10-30 A.M. and 1 P.M. 

5. Government BID under consideration. 

The Andhra State Bin, 1953 

Further discussion on the motion for consideration of the Bill and 
the amendment for reference of the Bill to a Select Committee, 
moved on the 13th August, 1953, continued. The following members 
took part in the debate:-

(1) Shri c. R. Chowdary 
(2) Shri B. Das 

(3) Shri Jaipal Singh 

(4) Shri Narhar Vishnu Gadgil 

(5) Shri Harindranath Chattopadhyaya 

(6) Shri T. S. Avinashilingam Chettiar 

(7) Shri Tekur Subrahmanyam 

(8) Shri V. Muniswamy Avl. Thirukuralar 

(9) Shri K. A. Damodara lY.lenon 

(10) Shri B. Rajagopala Rao 

(11) Shri C. R. Basappa , 
(12) Shri S. V. L. ~  

(13) Shri C. R. Narasimhan 

(14) Kumari Annie Mascarene 

• 

(15) H. H. Maharaja Rajendra  Narayan Singh Deo 

(16) Shri Sivamurthi Swami (Speech unfinished) 

The discussion was not concluded. 

(The House adjourned till 8-15 A.M.' on Wednesday, the 19th 
August, 1953.) 
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HonSE OF THE pEOPLE 

PARLIAMENTARY BULLETIN-PART I 

[Brief record of Proceedings] 

August 19, 1953 

No. 188 

1. Staaftd QuesUoas 

{ 
U". 

Forty-six starred questions (Nos. 628 to 673) were put down on 
the order paper. Original n')tices of starred questions Nos. 632, 661, 
662, 666 and 667 were received in Hindi. Starred question No. 649 
was not asked by the Member. 

Twenty-one starred questions (Nes.' 628 to 640, 642, 643, 645 to 
648,650 and 651) were orally answered and supplementary questions 
were asked on nineteen of them. Replies to the remaining questiops 
(including starred questions Nos. 641 and 644 of which the questioner 
was absent) were laid on the Table. 
2. Uastarred Questions 

Twenty-one unstarred questions (Nos. 338 to 343 and 345 to 359) 
were put down on the order paper. Unstarred question No. 344 was 
transferred to the list of questions for the 25th August, 1953. Original 
notices of unstarred questions Nos. 353, 354,355 and 357 were received 
in Hindi. Replies to the unstarred questions were laid on the Table. 

3. Govenmleat BIll UDder eonsideration 
The Andhra State Bill, 1953 

Further discussion on the motion for consideration of the Bill and 
the ameDdment for reference of the Bill to a Select. Committee, 
moved on the 13th August, 1953, continued. The following Members 
took part in the debate:-

(1) Shri Sivamurthi Swami 
(2) Shri C. P. !.fatthen 
(3) Shri P. Kakkan 

[P.T.O. 
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(4) Shri R. Velayudhan 

(5) Shri .N. R. M. Swamy 

(6) Shri Sarangadhar Das 

(7) Pandit Thakur· Das Bhargava 

(8) Shri H. C. Heda 

(9) Shri N. Rachiah 

(10) Shri Y. Eswara Reddi 

(11) Shri K. T. Achuthan 

(12) Shri M. R. Krishna 

(13) Shri M. S. Gurupadaswamy 

(14) Sardar Hukam Singh 

(15) Shri Kandala Swbrahmanyam 

(16) Shri Raghavendrarao Srinivasrao Diwan 

(17) Shri Krishnacharya Joshi 

(18) Shri Jaswantraj Mehta 

(19) Shri Y. Gadiling'ana Gowd 

. (20) Shri T. R. Neswi 

(21) Shri Govind Hari Deshpande. 

Dr. Kailas Nath Katju, Minister of Home Al'fairs and States, 
cQmmenced his speech in reply to the debate. 

(The House adjourned till 8-15 A.M. on Thursday, the 20th August, 
1953.) 
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HOUSE OF 11IE PEOPLE 

PARLIAMENTARY BULLETIN-PART· I 

[Brief record of Proceedings] 

Auyu,st 20. 1953 

No. 189 

1. Starred Questious 

Forty-one starred questions (Nos. 674 to 714) were put down on 
the order paper. Twenty-one starred questions (Nos. 674 to 681, 683 
to 685, 687, 688, 690 and 692 to 698) were orally answered and supple-
mentaries were asked on all of them. Replies to the remaining 
questions (including Nos. 682, 686, 689 and 691 of which the ques-
tioners were absent) were laid on the Table. 

2. Unstarred Questions 

Twenty-eight unstarred questions (Nos. 360 to 387) were put down 
on the order paper. Original notices of unstarred questions Nos. 363, 
364, 373 to 3Y5 and 378 were received in Hindi. Replies to the un-
starred questions were laid otl. the Table. 

3. Presentation 01 petition 

Shri Kandala Subrahmanyam presented a petition signed by a 
petitioner regarding the Andhra State Bill, 1953. 

4. Government 8m under consideration 

The Andhra State Bill, 1953 

Dr. KaHas Nath Katju, Minister for Home Affairs and States, 
concluded his speech in reply to the debate on the motion for con-
sideration of the Bill, moved on the 13th August, 1953. 

The amendment for reference of the Bill to a Select Comnihtee, 
moved by Dr. Lanka Sundaram, was negatived. 

The motion for consideration of the Bill was ~ 

[P.T.a .. 
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The clause by clause consideration of the Bill was taken up and 
clauses 2. 3, 4, 5, 6, 7, 8, 9, 10. 11.  12.  13.  14. 15. 16, 17, 18,21,22, 23, 24, 
25, 26 and 27 were adopted. 

Clauses 19 and 20 ~ ~ as amended. 

The clause by clause ~  was not concluded. 

(The House. adjo\1rned tillS-15 ~  on Saturday, the 22nd August, 
i953.) • 
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BOUSE OF THE PEOPLE 

PARUAMENTARY BULLETIN-PART I 

[Brief record of Proceedings] 

August, 22, 1953 

No.lOO 

1. Starred Questions 

Twenty-six starred questions (Nos. 715-740) were put dowIJ on 
the order paper. Original notice of starred question No. 731 was 
received in Hindi. Eighteen starred questions (Nos. 715-720, 723 
and 725-735) were orally answered and supplementary questions 
were asked on sixteen of them. Replies to the remaining questions 
(including starred questiorts Nos. 721,722 and 724, of which the ques-
tioners were absent) were laid on the Table. 

2: UDStarred U~  

Eight unstarred questions (Nos. 388-395) were put down on the 
~ paper. Original notice of unstarred question No. 395 was receiv-

ed in Hindi. Replies to unstarred questions were laid on the Table. 
I 

3. Leave of Absence 

Shri Sushil Kumar Pateria was granted leave of absence from all 
meetings of the House during the .current session. . 

4. Result of ElectiOD 

Shri Khandubhai Kasanji Desai was declared duly elected to the 
Employees' State Insurance .Corporation. 

5. Papers laid ontlie Table 

Shri A. C. Guha laid on the table a copy of each of the following 
Notifications in accordance with Section 38 of the. Central Excises 

[P.T.O. 
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and Salt Act, 1944, namely:-

(1) Central Excises Notification No. 15, dated the 9th June, 
1953. 

(2) Central Excises Notification No. 17, dated the 29th July, 
1953. 

(3) Central Exc.ises ~ No. 18, :9ated the 29th July, 
1953. 

(4) Central Excises Notification No. 19, dated the 8th August, 
1953. 

6. Extension 01 time lor Presentation 01 Report of ~  Committee 

THe House adopted the motion for the extension of time for the 
presentation of the Report of the Select Committee on ·the Representa-
tion of the People (Amendment) Bill, 1953, up to the last day of the 
first week of the next session. 

7. Government 8Ul under consideration • 

The Andhra State Bill, 1953 

The clause by clause consideration of the Bill continued. 
. .. 
Clauses 29, 30, 31, 32, 33, 34, 35,  37, 38, 39, 40, 41, 42,  44,  45,  46, 53, 

54, 55,  56, 57 And 58 were adopted. 

Clauses ~  36 aftd 43 were adopted as amended. 

The clause by clause consideration was riot .concluded. 

8. PrIvate Members' Resolutions 

(i) Further discussion of the following Resolution moved by Dr. 
Ram Subhag Singh oh the 7th August, 1953 and the amendments 
moved thereto was resumed:-

"This House is of opinion that immediate steps be taken to 
impart compulsory military training to all High School 
and College students." 

Four amendments of which notices were received on the 18th and 
19th August, 1953 were disallowed by the Chair. 

The following members took part in the debate:-

(1) Shri Satish Chandra. 

(2) Shri Ganesh Sadashiv Altekar. 

(3) Prof. Diwan Chand Sharma. 
I 

(4) Shri Joachim Alva. 

(5) Dr. Suresh ·Chandra. 

(6) Shri P. N. Rajabhoj. 



(7) Shri P. R. Kanavade Patil .. 
(8) Sardar Amar 'Singh Saigal. 
(9) Shri Keshava Deva Malaviya. 

Dr. Ram Subhag Singh replled to the debate. 

One amendment was withdrawn by leave of the House and two 
amendments were negatived. 

The Resolution was withdrawn by ieave of the House. 
(ii) Shri A. K. Gopalan moved the following Resolution:-

"This House is of opinion that immediate steps be taken to 
arrest the 'growth of 'unemployment in the country and 
to provide relief for the unemployed." 

Shri Gopalan's speech was not concluded. 
(The House adjourned till 2 P.M. on Monday, the 24th August, 

1953.) 
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HOUSE OF mE PEOPLE 

PA1U.JAMENTARY BULLETIN-PART 'I 

[Brief record of Proceedin,gs] 

August 24, 1953. ' 

No, 191 

1. ::SUnad '4uelltf_ 

Forty starred questions (Nos. 741 to 779 and 7&1) were put down 
em !the ~ :paper. ,Starred question No. 780 was ~~~ to the 
list·of 'questions for 'the 28th August, 1953. Original notice of starred 
question No. 779 was received in Hindi. " 

'Si'Xteenstarred 'questions (Nos. 741 to 744 and 746 to 75:7) were 
orallY'8llswered and supplementary questions weFe asked. on fifteen of 
them. !Replies to remaining questions (including starred .question 
Ne. 146 ,of which the questioner was' absent) ~  .laid on the 'Table. 

2. Unstanea ~ 

'Twenty-nine unstarred questions (Nos. 396 to 424-) were put down 
on-the order paper. Original notice of unstarred q,uestion No. 408 
was received 'in Hindi. Replies to the unstarred questions were laid 
on the Table. i ,. 

3. Statement by Minister of Proc1aetioa 
, , 

The Minister of Production made a statement regardin,g the ~
lishment of a project for a steel plant. .... • '. 

4. PreseDtaUoa of Report of Committee on PetftloaS 

Pandit Thakur Das Bhargava presented the Report 01 the >Com-
mittee on Petitions on 'the Andhra Sta:te Bill, 1953.' . 

5. Ac1journmeot Motion 
'l'he Deputy Speaker withheld his consent to ·the mOVing of an 

adjournment motion 'by SOO Frank Anthony regarding theinaaequate 
relief jiven by the Railway Administration to the flood aftected ·NIt· 
way'8mp1oy'eesof South India and more especially at Rajahmundry. 

S.,laId on the Table 
The following papers were laid on the Table of the House:-

(1) A copy of the Patiala and East Punjab States Union Police 
(Incitement to Disaffection) Ad, 1953 (President's Act 

[P.T.O. 
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No.1 of 19'53), Under sub"section(3) of Section 3 of the 
Patiala and East Punjab States Union Legislature (Dele-
gation of Powers) Act, 1953. 

(2) A copy of the Ministry of Works, Housing and Supply 
Notification No. 4304-EII/53, dated the 7th August, 1953, 
under sub-section (2) of section 17 of the Requisitioning 
and Acquisition of Immovable Property Act, 1952. 

(3) The following statements showing the action taken by the 
Government on various assurances, promises and under-
takings given during the various sessions shown against 
each:-

(i) Supplementary State-
ment No. III 

(ii) Supplementary ~ 

ment No. IV 

(iii) Supplementary State-
ment No. V 

(iv) Supplementary State-
ment No. WI' 

(v) Supplementary State-

~  No. V 

7. GovenuneDt BID Introduced 

The Estate Duty Rates Bill, 1953. 

8. Government· BID UDder eonslclerat1oa. 

The Andhra States· Bill, 1953 

Third Session of the House 
of the People, 1953. 

Second Session of the 
House of the People, 
1952. 

First Session of the 'House 
of the People, 1952. 

Third Session (Second 
Part) of the Provisional 
Parliament, 1951. 
Third'Session (FirSt Part) 

of the Provisional Par-
. liament, 1950. 

The ~  by clause consideration of the Bill continued. 

~ 59, 60, 61, 62, 64 and 65 were adopted .. 

Clause 63 was adopted as amended. 
Consideration of Clause 66 was not conclUded. 

(The House adjourned till 8-15 A.M. on Tuesday, the 25th August, 
1953.) 

428 
GlPD-LAD- PS-2S-S-S3-700 

M. N. KAUL, 

Secretary. 



HOUSE.OF THE PEOPLE 

PARLIAMENTARY 'BULLETIN-PART I 
I  . 

[Brief record of Proceedings] 

August 25, 1953 

.. . "1-" 

No. 192 

1. Starred Questions 

Forty-one starred questions (Nos. 782 to 815, 817 to 819 and 821 to 
824) were put down on the order paper. Starred questions Nos. 816 
and 820 were transferred to the lists of -questions for the 2nd 
September, 1953 and 4th September, 1953, respectively. The original 
notice of starred question No. 812 was received in Hindi. 

, Nineteen starred questions (Nos. 782 to 786, 788 to 790 and 792 to 
802) were orally answered and supplementaries were asked on 
seventeen of them. Replies to the remaining starred questions 
(including starred questions Nos. 787 and 791 of which the questioners 
were absent) were laid on the Table . 

. 2. UDStarred QuestIons 

Thirty-three unstarred questions (Nos. 425 to 457) were put down 
on the order paper. The original notices of unstarred questions Nos. 
425,  430, 440 and 445 were received in Hindi. Replies to the unstarred 
questions were laid on the Table. 

3. ShOllt Nou.,e Qu.estIoDs 

Two short notice questions regarding (i) Breeding of Locusts in 
Rajasthan and Ajmer and (ii) Damage to Railway Tracks addressed 
to the Ministers of Food and Agriculture and Railways respectively, 
were asked. These were orally answered and supplementary ques-
tions were asked and answered thereon. 

429,; .. 
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4. Government Bill under ~  

The Andhra State Bin, 1953 

The clause by clause consideration of the Bill continued.. 

Clauses 66, 67, 68. and 69 ~  adopted. 

The First, the Second, the Third, the Fifth, the Sixth and the 
Eighth Schedules .'Yere a?opted .. 
f' .,,'" . 

• '. >  " 

The Fourth Schedule was adopted as amended. 

Consideration of dause 47 was not concluded. 

(The House adjourned till 8-15 A.M, on Wednesday, the 26th 
August, 1953.) 

" aI-

M. N. KAUL, 

Secretary. 

. ~  

. ~ ' .... 

~  .., l' ~ .' .. 

, ,,-,,' 

'., '.,. -~  
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HOUSE OF mE -PEOPLE 

PARLIAMENTARY BULLETIN-PART I 

[Brief record of Proceedings] 

August 26, 1953 

.He.les 
1. Starred Questions 

~  ~  Questions (Nos. 825--848) were put down 
on the order paper. Starred question No. 84-8 was deleted from the 
. list having been transferred to the 2nd ~  1953. Original 
notice of starred .question No. 847 was received in Hindi. Fifteen 
starred questions (Nos. 825,  826,  827, 829, 831, 835 to 838 and 841 to 
846) were orally answered and supplementary questions were asked 
On all of them. Replies to the remaining questions (including starred 
questions Nos. 828,  830, 832, 833, 834, 839 and 840 of which the 
questioners were absent) were laid on the 'table. 

2. Unstarred Questions 

Nine uostarred questions (Nos. 458-466) were put down on the 
order paper. Replies -to the unstarred questions were laid on the 
Table. 

3. Adjournment ~  

The Deptlty Speaker withheld his consent to the moving 0'£ an 
adjournment motion by Shri J. B. Kripalani regarding the damage 
done to life and property by the Kosi floods in North Bihar. 

4. Intimation re: Detention of Member of Parliament 

The Deputy Speaker inform,ed the House that he had received 
a telegram .from the Chief Secretary, Jammu and Kashmir Govern-
ment, intimating that Shri Soft Mohd. Akbar, M.P., had been detain-
ed on the 24th August, 1953, under the Jammu and Kashmir Public 
Security Act for an injtial period of two months. 

5. Government Bill UDder consideration 
The Andhra State Bill, 1953 

The clause by clause consideration of the Bill was resumed. 

Clauses 47, 48, 49, 50, 52 and 1 were adopted. 
I'. , 

[P.T.O. 
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Clause 51 was adopted as amended. 

The Seventh Schedule" was adopted as amended. 

The Ninth Schedule was adopted. 

The Long Title and the Enacting Formula were also adopted. 

On the motion, moved by Dr. Kailas Nath Katju, that the Bill, 
as amended, be passed, the following members took part in the 
debate:-

(1) Shri A. K. Gopalan 

(2) Pandit Suresh Chandra Mishra ~  unfinished). 

The discussion was not concluded. 

(The House adjourned tm 8-15 A.JI4, on Thursday, tae 27th August, 
1953.) 

M. N. KAUL, 

Secretary . 

• 
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HOUSE OF TItE PEOpLE 

PARLIAMENTARY BULLETIN-PART I 

[Brief record of Proceedings] 

August 27, 1953 

No. 1M 

1. Starred Questious 

Thirty-four Starred Questions (Nos. 849, 850 and 852 to 883) were 
put down on the order paper. Starred Question No. 851 was trans-
ferred to the list of questions for the 1st September, 1953. Original 
notices of Starred Questions Nos. 867 and 868 were received in Hindi: 

Nineteen Starred Questions (Nos. 850 and 852 to 869) were orally 
answered and supplementary questions were asked on fifteen of them. 
Replies to remaining questions (including Starred Question No. 849 
of which the ~  was' absent) were laid on the Table. 

2. Uustarred Questlous 

Nineteen Unstarred Questions (Nos. 467 to 485) were put down 
on the order paper. Original notice of Unstarred Questian No. 483 
was received in Hindi. Replies to the Unstarred ~ w(>re hJd 
on the Table. 

3. Short Notice Question 

One Short Notice Question regarding accident in Majri Colliery 
in ~  District addressed to the Minister of Labour W:lS asked 
and answered. Supplementary Questions raised ~  were also 
answered. 

4. Papers laid on the table 

The Minister of Commerce and Industry laid on the table a copy 
cf each of the following papers under sub-section (2) of section 16 
of the Tariff Commission Act, 1951:-

(1) Report of the Tariff Commission on the continuance of 
protection to the Dry Battery Industry (1953). 

(2) Ministry of Commerce and Industry Resolutio:l No. 
5(2)-T.B./53, dated the 15th August, 1953. 

[P.T.O. 
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~ Statement expiaining the reasons why a copy each of the 
papers referred to at (i) and (ii) 'above could not be laid 
within the prescribed period". 

(4) Report of the Tariff Commission on the continuance of 
protection to the :Hydroquinone Industry' «953). 

(5) Ministry of Commerce an.d Industry Resolution 
8(3)-T.B./53, dated the 15th August, 1953. . 

• No. 

(6) Ministry of Commerce and, Industry Notification No. 
8(3)-T.B./53, dated the .15th August, 1953. 

(7) Tariff Commission's letter No. TC/ID/E-7B, dated the 26th/ 
28th May, 1953. " 

5. Government Bill passed. 

The Andhra State Bm,.1953 

Further ,diScussion 011 ~ 'motion that,'the' Bill, as amended, be' 
passed, wq.s ~ U  an4 Jhe foHowing'members' took part in 'the 
debate.- '  . :",' . 

(1) Pandit Suresh Charidra Mishra 
.(2) ~ N. B. Khare . 
(3) Seth Govind l)as 
(4) Shri Frarik Anthony 
(5) Shri B. Ramachandra Reddi 
(6) Dr. Lanka Sundaram .. 
(7) Shri'Shankar Shantaram More. 
(8)' Shri PUfushottamdas Tandon" 
(9) Shri R. Venkataraman 
(10) Shri Kotha Raghuramaiah 
(11) Prof. Shriman Narayan Agarwal, ' 
(12) Shri ~  S. Raghavachari 
(13) Sh'ri P. N; Rajabhoj 
(14) Shri Joachim Alva" 
(15) Dr. Kailas Nath Katju. 
The Bill, as amended, was passed. 

6. Government Bill under consideration 

The Estate Duty 'Bm, 1952, as reported by the Select Committee. 

The clause by clause consideration of'the Bill was taken up. 

~  of clause 2 was not concluded. ' , , 

(The House adjoutned till 8-15 A.M. on Friday, the 28th August 
1953.) 
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PARLIAMENTARYBULbETIN-PART I 
[Brief record of -Pl'oceedillg$] 

August 28, 1953 

No. 195 
1. Starred Questions 

Twenty-five starred questions Nos. 884' to 906, -908 and 909· were 
put down on the order paper. Starred Question No. 907 was trans-
ferred ·tothe list of queSltionsfor the·4th -September, 1953. 'The 
original notices of Starred ~ ~  were received 
in Hindi. 

Seventeen 'starred questions (Nos. 884 to 892'and 894·to 901) were 
orally answered and supplementaries were asked aD' sixteen ot them. 
Replies to the remaining questions (including Starred Question No. 
893 of which the questioner was absent) were laid on the Table. 

2. VDStarred Questions 

Five Unstarred Questions (Nos. 486 to 490) were put down on the 
order paper. Replies to the unstarred questions were laid on the 
Table. 

3. Short Notice Questions 

Two Short Notice Questions regarding (i) Godavari Floods and 
(ii) Prices of Gasoline and Kerosene addressed to the -MinisteJ'ls of 
Home Affairs and Works, Housing and -Supply respectively. were 
asked. These were orally answered -and supplementary -questions 
were asked and answered thereon. 

_ 4. MesSages from the Council of states 

Secretary reported the following messages from the Council of 
States-

(i) that the Council, ,at its sitting held on the 26th August, 
1953, had agreed without any amendment to the Central 
Silk -Board (Amendment) Bill, 1952, passed 'by the House 
on the 5th August, 1953; and 

(ii) that the Council, at its sitting held on the 27th August, 1953, 
had agreed without any amendment to the Collection of 
Statistics Bill, 1952, passed by the House 0:1 the 6th 
August, 1953. 

[P.T.O. 
435 



5. Paper tatct on ~ Table 

The Minister of ~  laid on the Table copies of the agree-
ments arrived at between the Government of India and certain oil 
companies for ."the establishment of oil refineries in India. 

. ", . -

6. Government BIU under, ~  

The Estate Duty Bill, 1952, as reported !by the Select Committee 

The clause by clause consideration of the Bill continued. 

Consideration of clause 2 was no concluded. 

7. Private Member's Bill ,Introduced, 

"  " The' ~  Criminal Procedure (Amendment) 13m, 1953, (Amend-
~  Sections. 496 ~  by Pandit T.hakur Das Bhargava. 

\ 8. ,Private ~  lUll circulated 

The Code of Criminal Procedure (Amendment) Bill, 1952 (Repeal 
of sec;:tiQns .266, 267, etc. and Amendment of sections 272, 375, etc.) by 
~ ~  S. 'V . .Ralllaswamu, '  , 
': The motion 'for c.onsideration of the Bill was moved by Shri S. V. 
Ramaswamy anq, anamendmenf that the Bill be circulated for the 
purpose of eliciting opinion thereon was moved by 8hri ' ~ R. 
Venkataraman. The following members took part in the debate:-

(1) Shri R. Venkataraman . 
• r  . ') .'. ~ .. ". . .' 

(2) Shri P. T. Punnoose 
(3) Shri A. M. Thomas, 
(4) Shri Mukund Lal Agrawal 
(5) ~ Shankar Shantaram More 
(6) Shri N. Somana 
(7) Shri Ganesh Sadashiv Altekar 
(8) Shri N. C. Chatterjee 
(9) Dr'l Kailas Nath Katju 
(10) Shri C. C. Biswas 

The amendment that the Bill be circulated for the purpose of 
eliciting opinion thereon ,by the 31st December, 1953, was adopted. 

9. Private Member's BUI under consideration 

~ DowTY Restraint Bill. 1952 by Shrimati Uma Nehru 

; , ~~  for ~  of the Bill was moved by Shrimati 
U~  Nehru whose speech was not concluded. 

(The Hquse adjourned till 8-15 A.M. on Tuesday, the 1st September, 
'1953.) ',; \ 
,r '- M. N. KAUL, 

Secretary. 
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HOUSE OF THE PEOPLE' 

PARLIAMENTARY BULLETIN-PART I 

[Brief record' of Proceedings] 

September 1, 1953 

No. 196 
1. Starred Quest101is 

Twenty-seven starred questions (Nos. 910-936) were put down 
on the order paper. Starred question No. 923 was deleted from the 
list having been transferred to the 9th September, 1953., Original 
notices of starred 'questions Nos. 921 and 922 were received in Hindi. 
Seventeen starred questions (Nos. 910-920 and 924-929) were 
orally answered and supplementary questions were asked on all of 
them. Replies to the remaining questions (including starred ques-
tions Nos. 921 and 922 of which the questioners were absent) were 
laid on the Table. 
2. Unstarred QueStIons 

Four unstarred questions (Nos. 491-494) were put down on the 
order paper. Original notice of unstarred question No. 492 was 
received in I!indi. Replies to the unstarred questions were laid on 
the Table. 
3. Leave of AbleDee 

The absence of 5hri Murli Manohar for 66 days from the 1st 
A})ril, 1953, to the 23rd August, 1953, was condoned by the House. 

4. BeSIIIt of Electloa 
The Deputy Speaker declared that the following members had 

been elected to the Central Advisory Board of Education and the 
All-India Council for Technical Education:-

CentTaZ Advisory Board of Education 

Shri Frank Anthony 
AU-Indi4 Council for Technical Education; 

5hri C. P. Matthen 
[P.T.O. 



5. Government BtU under corudderatlon . 
The Estate Duty Bill, 1952, as reported by the Select Committee 

The clause by clause consideration of the Bill continued. Con-
sideration of clause 2 was not concluded. 

6. Dis ~  on sugar and sugarcane prices 

Sa:'dar Lal Singh raised-a discussion on sugar and sugarcane 
prices. 

The following members took part in the debate:-

(1) Thakur Jugal Kishore Sinha 

(2) Shri Hirendra Nath Mukerjee 

(3) Shri Banarsi Prasad Jhunjhunwala 

(4) Shri Tulsidas Kilachand 

(5) Dr. Ram Subhag Singh 

(6) Shri Sara;ngadhar Das 

(7) Shri Bishwa Nath Roy 

(8) Shri Syamnandan Sahaya 

(9) Shri V. B. Gandhi 

(10) Shri Raft Ahmad Kidwai 

(Tle House adjourned till 8-15 A.M. on Wednesday, the 2nd 
Septe:nber, 1953.) 

M. N. KAUL, 

Secretary. 

, 
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'.' 'BOtJSE 'OF THE "PEOPIZ 

PARLIAMENTARY BULLETIN-PART 1 

[Brief record of Proceedings] 

September 2, .1953 

,No, 197 

1. Starred questions 
-

Thirty-one starred questions (Nos. 937 to 967) were put down on 
the order paper. Original notice of starred qUestiOllN.o. 950 was 
received in Hindi. .  . 

Eighteen starred questions (Nos. 937 to 945 and 947 to 955) were 
orally ai:swered a*d' ~  questions were asked on 
seventeen of them. Replies to the remaining questions (including 

'" . starred question No. 946 of which the questioner was absent) were 
laid on the Table. 

2. UDStarred Questlons 

Thirteen unstarred questions (Nos. 495 to 507) were put down on 
the order paper. Original notice of unstarred question No. 504 was 
received in Hindi. Replies to the unstarred questions were laid on 
the Table. ' 

3. Slaort Notiee Questloas 

Three short notice questions on (i) Bihar aad' West Bengal 
"Collieries, (ii) Situation in Burnpur and (iii) Lock-out in the Indian 

~ ~  the first addressed to the Minister of 
Production and the second and the third addressed to the Minister 
. ~ U  and Industry were asked and answered. Supplementary 

~ raised thereon were ,.Iso answered. 

4. AdjOUJ'llll1ellt MOtioD 

After a statement by the Minister of Rehabilitation, the Deputy 
Speaker withheld his consent .to the moving of an adjournment 

[P.T.O. 
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motion by Shri V. P. Nayar and ~  Chilkravartty .regarei. 
ing the situation arising out of the hunger strike by the Presiden't 
of the Techr:ical Institute Workers' Union, Faridabad. 

5. Leave of absenee 

Shri 'B. Shiva Rao' and ~ ~ .. ~  were grantedJeave 
of absence from all the meetin!{s _of the House during the current 
session. 

The Companies  Bill, 1953. 

7. Government Bill under ~  

The Estate Duty Bill, 1952, as' ~~  by the Select Comm.itft!e. 

The  clause by claase consideration of the Bill cOntinued. 
',' 

Clauses 2 and 3 were adopted' as amended. 
.  _ r: ~ .• -... ~ ......•... : 

Consideration of clause 4 was not' concluded. 

-, 8:lIaU-an-hour discussion ;on ~ ~  ~  ',-.wen. to 
., questions. ' '  " .' " ~ ',: :.' , -, . "., ." .-

SHRI V. P. NAY AR raised a, discussion ,on..,points ~~  ouiof 
answers to unstarred questions ~  '90 ~ ~ ~  5th 
August, 1953, and unstarred ~ ~ Nos, ,17ft arid ~~  the 
10th August, 1953, regarding ~ ~ ~ .. :tion. 

.. • .',.. ..... w • 

'The followir. g members "took part in the debat.!:":' ,;' ,:.: :. .... : 

(1) Shri A. M. Thomas; ~  . "; ".1." 

(2) Shrimati Renu Chakravartty 

(3) Shrimati ~  Kripalani 

(4) Shri Kamal Kumar Basu 

(5) Shri Choithram Partabrai Gidwani 

(6) Shri Basanta Kumar Das 

(7) Shri Arun Chandra Guha. 

:.: ~ .. 

,-""',: . : ~  

(The House adjourned ~  ~  . 3rd 
September, 1953.)< y.,:> ~ 

• i'/ ' .• : .• ~ ~ :···i 

I 

~ ~ ~  
,. .. ~  . 
• ~ .7-.: .. ~ ......... :, '. f.'·f:. ~ . 
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BOUSE OF TIlE PSOPLE 

PARLIAMENTARY BULLETIN-PART I 

[Brief record of Proceedings] 

September 3, 1953 

No. ~  

1. Starred QuesUons: 

Forty-six stal,"1"ed ~  (Nos. 968 to 971 and 973 to 1014) 
were put down on the order paper. Starred question No. 972 was 
trar.sfetred to the list of questions for 16':h September, 1953. The 
original notice of starred question No. 984 was received in Hindi. 

~  ~  questions (Nos. 968 to 971, 973 to 980, 982 and 
984 to .989) were orally answered and supplementaries were asked 
on eighteen of them. Replies to the remaining questions (including 
starred questions Nos. 981 and 983 of which the questioners were 
absent) were laid on the Table. 

2. UDStarred Questions 

Twenty-nine un starred questions (Nos. 508 to 536) were put down 
on the order paper. Original notices of unstarred questions 
Nos. 508, 509, 521 and 522 were received in Hindi. Replies to the 
un starred questions were laid on the Table. 

3. Short Notice Questions 

Two short notice questions regarding (i) Floods in North Bihar 
and (ii) High prices of rice in West Bengal addressed to the 
Minister of Food and Agriculture were asked. These were orally 
answered and supplementary questions were asked and answered 
thereon. 

4. Leave of Absence 

Shri Chowkhamoon Gohain and ~ K. G. Desbmukh were 
granted ~  of absence from all the meetings of the House during 
the current session. 

[P.T.O. 
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3. ~  from the CouDOil of States 

Secretary reported a message from the Council ef States that 
the Council, at its ~  held on the 1st September, 1953, had 
passed the Indian Railways (Ameridment) Bill, 1953. ~ .. 

6. BllI passecJ. by the Councll-Laidon the 'Table 

Secretary laid on the Table the Indian Railways (Amendment) 
Bill, 1953'. as passed by the Council of States. 

7. Govemment Bill under CODSid.eration 

The Estate Duty Bill, 1952, as reported by the Select Committee 

The clause by clause ~  of the Bill continued. 

Clauses 4 and 6 were adopted. 

Clause 5 was adopted as amended. 

Consideration of 'clause 7 was. not concluded. 

(The House adjourned till 8-15 A.M. on Friday, the 4th September, 
1953'.) . 

GIPD-LAD-4S9PS-3-9iS3-?OO 

M. N. KAUL, 

Secretary. 



HOUSE OF THE PEOPLE 

PARLIAMENTARY BULLETIN-PART I 

[Brief record of Proceedings] 

September ~  1953 

No. 199 

1. Starred Questions 

Twenty-seven starred questions (Nos. 1015-1041) were put down 
on the <1i'der paper. Twelve starred questions (Nos. 1015-1026) were 
orally answered and supplementary questions were asked on all of 
them. Replies to the remaining questions were laid on the Table. 

2. Unstarred Questions 

Five unstarred questions (Nos. 537-541) were put down on the 
order paper. Original notice of unstarred question No. 541 was 
received in Hindi. Replies to the unstarred questiclns were placed 
on the Table. 

3. Short Notice Question 

One short notice question on Special Educational Scheme 
addressed to the Minister of Finance was asked and answered. 
Supplementary questions raised thereon were also answered. 

4. Leave of Absence 

The absence of Shri N. Sathianathan for 63 days from the 8th 
April to the 27th August, 1953, was condoned and he was also granted 
leave of absence from all the meetings of the House during the 
current session. 

5. Private Member's Resolution 
Shri A. K. Gopalan concluded his speech on the following Resolu-

tion moved by him on the 22nd August, 1953:-

"This House is of opinion that immediate steps be taken to 
arrest the growth of unemployment in the country and 
to provide relief for the unemployed," 

Thirty-one amendments were moved by the following:-
(1) Dr. Mono Mohon Das 
(2) Shri Shree Narayan Das 
(3) Shri Shyam Nandan Mishra 
(4) Shri Uma Charan Patnaik 
(5) Shri Frank Anthony 

LP.T.O, 



(6) Shri Shankar SluuuoAram More 
(7) Sardar Amar Singh Saigal 
(8) Shri Radha Raman _  ' 
(9) Shri Gnamandi Lal 'Bansal 
(10) Shri V. Muniswamy Avl. Thirukuralat 
(11) Shri C. D. Deshmukh 
(12) Shri P. T. Punnoose 
(13) Shri H. C. Heda 
(14) Dr. Ram Subhag Singh 
(15) Shri Kamakhya Prasad Tripathi 
(16) Shri Shri Chand Singhal 
(17) Pandit Krishna Chandra Sharma 
(13) Shri Raghubar Dayal Misra 
(19) Shri Jhulan Sinha 
,(20) Shri K. Kelappan 
(21) Shri Sinhasan Singh 
(22) Shri B. S. Murthy 
(23) Shri Tridib Kumar Chaudhuri 
(24) Shri T. B: Vitial Rao. 
(25) Kumari Annie Mascarene 
(26) Shri P. N. Rajabhoj. 
(27) Shri Mulchand Dube. 

The followir.g members took part in the debate:-
(1) Shri Shyam Nandan Mishra 
(2) Shri J. B. Kripalani 
(3) Shri Ghamandi Lal Bansal 
. (4) Shri B. R. Bbagat 
(5) Shri B. Ramchandra Reddi 
(6) Shri Shree Narayan Das 
(7) Shri Frank Anthony. 

The discussion was not concluded. 

6. Govermneat BDI under eoasIderatleR 

The Estate Duty Bill, 1952, as reported by the Seleet Committee 
The clause by clause consideration of the Bill eontinued. 

Clause 7 was adopted as amended. 

Clause 8 was adopted. 

Consideration of clause 9 was not COftcluded. 

G 

(The House adjourned till 8-15 A.K. on Saturday, the ~  Septem-
ber, 1953.) 

M.N. KAUL, 

Seeretary. 
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HOUSE OF THE PEOPLE 

PARLIAMENTARY BULLETIN-PART I 
[Brief record of the Proceedings] 

September 5, 1953 

No. 200 

1. Starred Questions 
Twenty-six Questions (Nos. 1042 to 1046, 1048 to 1062 and 1064 

to 1069) were put down on the order paper. Starred Question 
No. 1047 was withdrawn and Starred Question No. 1063 was trans-

- ferred to the List of Questions for the 11th September, 1953. Origi-
nal notices of Starred Question Nos. 1053 and 1065 were received 
in Hindi. 

Seventeen Starred Questions (Nos. 1042 to 1046. 1048 to 1058 and 
1060) were orally answered and supplementary questions were asked 
on fifteen of them. Replies to remaining questions (including Starred 
Question No. 1059 of which the questioner was absent) were laid on 
the Table. 

2. Unstarred QuestioDs 
Seventeen Unstarred Questions (Nos. 542 to 558) were put down on 

the order paper. Replies to the Unstarred Questions were laid on 
the Table. 

3. Papers laid on the Table 

The Minister of Home Affairs and States laid on the Table a copy 
of each of the following Acts. under sub-section (3) of section 3 of 
the Patiala and.East Punjab States Union Legislature (Delegation of 
Powers) Act, 1953:-

. , 

(1) The Patiala and East Punjab States Union AbOlition of Ala 
Malkiyat Rights Act, 1953 (President's Act No.2 of 1953); 
and 

(2) The Patiala and East Punjab States Union Occupancy 
Tenants (Vesting of Proprietary Rights) Act, 1953 (Presi-
dent's Act No.3 of 1953). • 

[P.T.O . 



4. Gcrvemment Bill under ~ 

The Estate Duty Bill, 1952, as reported by the Select Committee. 

TIle clause by clause consideration of the Bill continued. 

Clauses 9, 11, 12, 15, 17 and 21 were adopted as amended. 

Clauses 10,  13, 14, 16,  18,  19, 20 and 22 to 29 were adopted. 

~  clause 19A was adopted. 

TLe clause by ?laus"e consideration was not Concluded. 

5. Dineussion re: Automobile industry 

Dr. A. Krishnaswami raised a discussion on the future of Auto-
mobi:e Industry. 

The following members took part in the debate:-

(1) Shri Hirendra Nath Mukerjee 

(2) Shri M. S. Gurupadaswamy 

(3) Shri Ghamandi Lal Bansal 

(4) Shri Kamal Kumar Basu 

(1)) Shri V. P. Nayar 

(6) Shri T. T. Krishnamachari 

, 

(The House adjourned till 8-15 A.M. on Monday, the 7th September, 
1953.) 

GlPD-LAD-<470PS-7·9-S3-700 

M. N. KAUL, 

Secretary. 
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,  ' HOUSE ()F THE PEOPLE 

PARLIAMENTARY BULLETIN-PART I 

_ [Brief record of Proeeedings] 

. Sept(!mber 7, 1953 

No. 201 

1. ~ Questions 

. ) 

Thirty-five starred questions ~ 10"10 to 11{)4) were put down 
on the Qrder paper. Original notices of starred questions Nos, 1089', 
1092, 1097 and 1101 were 'received in Hindi. 

Twenty-one starred questions (Nos. 1071 to 1077, 1079 to 1086, 1088, 
1089, 109I and 1095 to 1097) were orally answered and supplementary 
questions-.were asked on twenty of them. Replies to the remaining 
questions (including starred questions Nos. 1070, 1078,  1087, 1090 and 
~  to 1094) were laid Qn the Table. 

~  Unstarred Questions 

Twenty-seven unstarred questions (Nos. 559 to 585) were put down 
on the order paper: Original notices of unstarred questions Nos. 559, 
073, 574 and 582 were received in Hindi. Replies to the unstarred 
questions were laid on the Table. 

3. Short Notice Questions 

Two short notice questions regarding (i) Indian Union Road near 
Mahe and (ii) Barter Deal with Burma addressed to the Prime 
Minister and the Minister of Food and Agriculture respectively were 
asked. These were orally answered and supplementary questions 
were asked  and answered thereon. 

4. Papers laid on tbe Table 

The Minister of Parliamentary Affairs laid on the table the 
following statements showing the action taken by the Government 

[p.'J;'.O, 
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on various assurances, promises and undertakings given during the 
the various sessions shown against each:-

(1) Supplementary Statement No. IV 

(2.) Supplementary Statement No. V 

(3) Supplementary Statement No. VI 

(4) Supplementary Statement No. VI 

(5) Supplementary Statement No. IX 

Third Session, 1953 of the House of 
the People. 

Second Session, 1952. of the House of 
the People. 

Fint Session, 1952. ofthe House of the 
People. 

Third Session (First Part), 1950 of the 
Provisional Parliament. 

First Session, 1950 of the Provisiona I 
Parliament. 

5. Government Bill under consideration 
The Estate Duty Bill, 1952, as reponed by the Select Committee 
The clause by clause consideration of the Bill continued. 
Clause 30 was adopted as amended. 

Consideration of clause 31 and new clause 31A was held over. 

Consideration of clause 32 was not concluded. 
(The Howe adjourned til] 8-15 A.M. an Tuesd'ay, the 8th Septem-

ber, 1953). 

M. N. KAUL, 
Secretary. 



BOUSE OF THE PEOPLE 

PARLIAMENTARY BULLETIN-PART I 

[Brief ~  of Proceedings] 

September 8, 1953 

No. ZO% 

1. ~  

Twenty-eight starred questions (Nos. 1105 to 1132) were put 
down on the order paper. Original notices of starred questions 
Nos. 1112 and 1131 were received in Hindi. 

Seventeen starred questions (Nos. 1105, 1107-1117, 1119-1122 
and 1125) were orally answered and supplementary questions were 
asked on all of them. Replies to the remaining questions (includ-
ing starred questions Nos. 1106, 1118, 1123 and 1124, of which the 
questioners were absent)'; were laid on the Table. 

2. Unstarred Questions 

Twelve unstarred questions (Nos. 586-597) were put down on 
the order paper. Replies to the unstarred questions were laid on 
the Table. 

3. Short Notice Question 

One Short Notice Question regarding Hoods in U.P. addressed to 
the Minister of Home Affairs was asked and answered. Supple-
mentary questions raised thereon were also answered. 

4. uave of absence 

8hri N. Rachiah was granted leave ~ absence from all the meet-
ings of the House from the 7th September, 1953, till the end of the 
current session. ' 

[P.T.O. 
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5. Govel'llillent BUt muter eoDSic1.e_ratlOD 
The Estate Du.ty Bm, 1952, as repOtrted by the Select Committee 

The clause by clause consideration of the Bill continued. 
Clauses 32, 33 and 31 were adopted as amended. 

The clause by clause consideration was not concluded. 

(The House adjourned tiU 8-15 A.M. on Wednesday, the 9th Sep-
tember, 1953.) 
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M. N. KAUL, 

Secretary. 



HOUSE OF THE PEOPLE 

PARmAMENTARY BULLETIN-PART 1 

[Brief record of Proceedings] 

September 9, 1953 

No. 103 
1. Starred Questions 

Forty-eight Starred Questions (Nos. 1133 to 1180) were put down 
On the order paper. 

Sixteen Starred Questions (Nos. 1133 to 1137 and 1141 to 1151) 
were orally answered and supplementary questions were asked on 
fifteen of them. Replies to remaining questions (includir:g Starred 
Questions Nos. 1138 to 1140. of which the questioner was ~~  
were laid down on the Table." . 

2. UDStarred Questions 

SeVenteen Unstarred Questions (Nos. 598 to 607 and 609 to 615) 
were put down on the order paper. Unstarred Question No. 608 was 
deleted .. Original notice of Unstarred Question No. 606 was received 
in Hindi. Replies to the Unstarred Questions were laid 'on the Table. 

3. Papers laid on the Table 

The Minister of Commerce and Industry laid on the Table a copy 
of each of the following papers:-

(1) Report of the Commodity Controls Committee, 1953; and 

(2) Ministry of Commerce and Industry Resolution No. 
25-PC(6) /53. dated the 9th September, 1953. 

4. GoVernment BU) under consideration 
The 'Estate Duty Bill, 1952, as reported by the Select Committee 

The clause by clause consideration of  the Bill continued. 

Consideration of clause 34 and new clause 37A was held over. 

Clauses 35 to 41 were adopted. 

Clause 42 was adopted as amended. 

The clause by clause consideration was not concluded .. 

(The House adjourned till 8-15 A.M. on Thu,rsday, the 10th 
September, 1953.) 
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M. N. KAUL, 

Secretary. 



BOUSE OF TIlE PEOPLE 

PARLIAMENTARY BULLETIN-PART I 

[Brief record of Proceedings] 

September 10, 1953 

No. 204 
1. Starred Questions 

Thirty-six starred questions (Nos. 1181 to 1216) were put down· on 
the order paper. Original notices of starred questions Nos. 1204 and 
1206 were received in Hindi. 

Twenty starred questions (Nos. 1181 to 1198, 1200 and 1201) were 
orally answered and supplementary questions were asked on 
eighteen of them. Replies to the remaining questions (including 
starred question No. 1199, of which the questioner was absent) were 
laid on the Table. 

2. Unstarred Questions 
Twenty-one un starred questions (Nos. 616 and 619 to 638) were 

put down on the order paper. Unstarred questions Nos. 617 and 618 
were transferred to the list' of questions for the 16th September, 1953. 
Original notice of unstarred question No. 630 was received in Hindi. 
Replies to the un starred questions were laid on the Table. 

3. Papers laid on the Table 

The Minister of Labour laid on the Table a copy of the Report of 
the Indian Government Delegation to the thirty-sixth session of the 
International Labour Conference held at Geneva in June, 1953. 

4. Government Bill under eonsid.eraUon 
The Estate Duty Bill, 1952, as reported by the Select Committee 
The clause by clause consideration of the Bill continued. 
Clauses 43 to 47 and 49 to 60 were adopted. 
Clauses 48 and 34 and New Clause 37 A were adopted as amended. 
Consideration of clause 61 was not concluded. 
(The House adjourned till 8-15 Uti. on Friday, the 11th Septem-

ber, 1953). 

GIPD-LAD-488 PS-II.ij.ij3-iOO. 
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M. N. KAUL, 
Secretary. 



BOUSE OF THE PEOPLE. 

PARLIAMENTARY BULLETIN-PART I 

[Brief record of Proceedings] 

September 11, 1953 

No. 205 

1. Starred Questions 

~  starred questions (Nos. 1217 ~ 1240) were put down 
on the order paper. Original notices of starred 'questions Nos. 1227, 
1233 and 1237 were received in Hindi 

" 

Eighteen starred questions (Nos. 1217 to 1234) were orally answer-
ed and supplementary questions were asked dD. sixteen of them. 
Replies to the remaining questions were laid on the Table. 

2. Unstarred Questions 

Three unstarred. questions (Nos. 639 to 641) were put down on the 
order paper. Original notices of unstarred questions Nos. 640 and 
641 were received in Hindi. Replies to the unstarred questions were 
laid on the Table. 

3. She Notfee QuestfoD 

One short notice question regarding cheques ill Hindi ad4ressed 
to the Minister of Finance was asked and aruhyered. Supplementary I 
questions raised thereon were also answered. 

4. PaJiel'S laid on the Table 

The Deputy Minister for Natural Resources and Scientific Research 
laid on the Table of a copy each of the following notification under 
section' 10 of the Mines and Minerals (Regulation and Development): 

Act, 1948:-
(1) Ministry of Works, Mines and Power Notification No. 

MII-155(24)-2, dated the 3rd November, 1949. 
(corrigendum) 

(2) Ministry of Works, Mines and Power Notification No. 
MII-155(24), dated the 8th November, 1949. 

(corrigendum) 

(3) Ministry· of Works, Mines and Power' NotificatiOn No. 
MII-155(56), dated the 9th December, 1949. 

(4) Ministry of Works, Mines and Power Notification No, 
MII-155(89), dated the 30th March, 1950. 

. [P.T.O. 
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(5) Ministry of Works, ,Mines and Power Notification No. 
MII.,.155 (92), dated the 3rd May, 1950. 

(6) Ministry of  Works, Mines and Power Notification No. 
,MII-155(92)-1, dated the 1st June, 1950. 

(7) Ministry of  Works, Mines and Power Notification No. 
MII-155 (92)-2, dated the 1st June, 1950. 

(8) Ministry of Works, :Mines and Power Notification No. 
MII-159(2), dated the 2nd ~  1950. 

(9) Ministry of Works, Mines and Power Notification No.' 
. 'MII-152(65), dated the 2nd December, 1950. 

(10) Ministry of Natural Resources and Scientific Research 
, "Notfication No. MII-159(8), dated the 21st March, 1951. 

. eli) Mihistry of Natural Resources and Scientific ~  
Notification No. MII-159 (5), dated the 21st-April, 1951. 

(12) Ministry of Natural Resources and Scientific Research 
Notification No. MII-159(4), dated the 19th May, 1951. 

(13) Ministry of Natural Resources and Scientific Research 
Notification No. MII-155(108), dated the 29th May, 1951. 

(14) Ministry of Natural Resources and Scientific Research 
Notification No. MII-159(6), dated tlie:hstJlily, 1951. 

(15) Ministry of ,Natutal Resources and Scientific Research 
Notification No. MII-159(6), dated the 14th/15th ~ 

ber, 1951. (Corrigendum) 

(16) Ministry of Natural Resources and Scientific Research 
Notincation No. MII-159(1l), dated the' 26th October, 1951. 

(17) Ministry of Natural Resources and Scientific Research 
Notification No. MII-155(92), dated the 29th October, 1951. 

(18) Ministry of Natural Resources and Scientific Research 
Notification No. MII-159 (10), dated the 7th November, 
1951. 

(19) Ministry of Natural Resources and 'SCientific Research 
Notification No. 'MTI-159('7'), dated the 15th December, 
1951. 

(20) Ministry of ~ ~ ~ ~  .. Scientific Research 
Notification No. MII-159(12),'diited the 1st l'ebruary, 1952. .... ,-\.' .. -.... "' .. -.'-

(21) Ministry of Nattiral ~~  ~  ltesearch 
: .' Notification No. MII-167(1), dated' 'the '2nd February, 

1952. 
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(22) Ministry of Natural Resources and Scientific Research 
. Notification No.· Mn-159(14), dated the 12th February, 
1952. 

(23) ~  of ~  Resources and Scientific Jtesearch 
Notification No. Mll-152 (73) , dated ~ 29th February, 
1952. 

(24) Ministry of Natural Resources and Scientific ReSearch 
Notification No. MII-159(15), dated the 31st March 1952 . 

. , . 
(25) Ministry of Natw:al Resources and Scientific Research 

. l'fotification No. MII-159(17), dated the 12th Jurie. r952. 
(26) Ministry of Natural Resources and Scientific Research 

, Notificati,Oli No. MII-159(16), dated the 10th July; 1952. 

(27) Ministry of Natural Resources arid Scientific 'Research 
Notifica'tiori No. MII-159'(18), dated the 25th cktober, ~  

(28) Ministry of Natural Resources and Scientific Research 
Notification· No. MII-159(5), dated the 29rd . February, 
1953. 

(29') Ministry of Natural Resources arid Scientific Research 
Notification No. MII-159 (20), dated the 27th February, 
1953. 

(30) Ministry of Natural Resources and Scientific Research 
Notification No. MIT-152(151), dated the 11th April, 1953. 

(31) Ministry of Natural Resources and Scientific Re.search 
Notification No. MII-152(105), dated the 22nd June, 1953. 

(32) Ministry of Natural Resources and Scientific Research 
Notificati6n No. MII-152(152), dated the 10th July,· 1953. 

(33) Ministry· of Naturai Resources and .Scientific Research 
Notification No. MII-159(17), dated the 21i·t July, l.953. 

(corrigendum) 

(34) Ministry of Natural Resources and Scientific ~  

Notification No. MII-152(103), dated the 29th July, 1953. 

'5. statement·· iegUd.1J1g Supplementary Demands for Grants tor .. 
iHt .. M. 
The Minister of Finance presented a statement showing Supple-

mentary Demands for Grants for expenditure of the Central Govern-
ment ~  Railways) for the year 1953-54. 

<6. Government BUI under consideration 
The Estate Duty Bill, 1952, as reported by the Select Committee 

The clause by clause ~~  of the Bill continued. 
.. . ~~  
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Consideration of clause 61 was held over. 

~  63, 64, 66 to 71, 73 to 75 and 77 to 79 were adopted. 

Clauses 62, 65, 72 and 76 were adopted as amended. 

New Clauses 76A and. 79A were adopted as amended. 

Consideration of clause 80 was not concluded. 

7. PrIvate Member's BW 1UUler eonsideratlon 

The Dowry Restrain.t Bill, 1952, by Shrimati Uma Nehru. 

Shrimati Uma Nehru concluded her speech on the mdtion for 
consideration of the Bill moved by her on the 28th August, 1953. 

An ~  that the. Bill be circulated for the. purpose of 
eliCiting opinion thereon was moved by Prof. Diwan Chand Sharma 
and another amendment that the Bill be referred to a Select Com-
mittee was moved by Shri Shree Narayan Das. 

The following members took part in the debate:-
(1) Prof. Diwan Chand Sharma 
(2) $hri Shree Narayan Das 
(3) Shrimati 'Subhadra Joshi 
(4) Shri Nand La! Sharma 
(5) Shrimati Renu Chakravartty 
(6) Shri Fulsinhji B. Dabhi 
(7) Shrimati Jayashri Raiji 
(8) Shri K. S. Raghavachari 
(9) 8hri G. H. Deshpande 
(10) Dr. Ram Subhag Singh 
(11) Sbri V. Muniswamy Avl. Thirukuralar 
(12) Shri Rohini Kumar Chaudhuri (speech unfinished). 

The discussion was not concluded. 

(The House ~  till 8-15 A.M. on ~  the 14th Sep-
tember. 1953.) 
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M. N. !CAUL, 

SecretaJ"Yr 



BOUSE OF THE PEOPLE 

PARLIAMENTARY BULLETIN-PART I 

[Brief record of Proceedings] 

\ 

September 14, 1953 

No. 206 

1. Starred QaesfilOIII 

Twenty-nine Starred Questions (Nos. 1241 to 1267 and 1269 to 
1270) were put on the order paper. Starred question No. 1268 
was transferred to the list, of questions for the 18th September, 1953. 
Starred Question No. 1271 was deleted from the list. Original notice 
of Starred Question No. 1247 was received in Hindi. 

Twenty-two starred questions (Nos. 1241, 1243 to 1249 and 1252 
to 1265) were orally answered and supplementary questions were 
asked on all of them. Replies to the remaining questions (including 
Starred Questions Nos. 1242, 1250 and 1251 of which the questioners 
were absent) were laid on the Table. 

2. Unstarred Questlons 

Sixteen Unstarred Questions (Nos. 642 to 657) were put down 
on the order paper. Original notices of Unstarred Questions Nos. 648, 
650 and 651 were received in Hindi. Replies to the unstarred . 
questions were laid on the Table. 

3. Short Notice Question 

One ~  Notice Question regarding deportation of Indian wives 
from South Africa addressed to the Prime Minister was asked and 
answered. Supplementary questions raised thereon were also 

answered. 

4. Papers laid. on the Table 

The following papers were laid on the Table of the House:-

(1) A copy of the Appropriation Accounts (Posts and Tele-
graphs) 1950-51 and the Audit Report, 1952, under Article I 
151(1) of the Constitution. 

[P.T.O. 
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(2) A copy of each of the following papers under sub-section 2 
of section 16 of the Tariff Commission Act, 1951:-

(i) Report of the Tariff Commission on the continuance of 
protection to the Wood Screw Industry, 1953. 

(ii) Ministry of Commerce and Industry Resolution No. 
35(1)-T.B./53, dated the 22nd August, 1953. 

(iii) Ministry of Commerce and Industry Notification No. 
35(1)-T.B./53, dated the 22nd August, 1953. 

(iv) Statement explaining the reasons why a copy each of the 
papers referred to at (i) to (iii) above could not be 
laid within the prescribed period. 

(v) Report of the Tariff Commission on the continuance of 
protection or assistance to the Plywood and Teachest 
Industry. 

(vi) Ministry of Commerce and Industry Resolution No. 
28(2)-T.B./53, dated the 29th August, 1953. 

(vii) Statement explaining the reasons why a copy each of 
the papers referred to at (v) and (vi) above could not 
be laid within the prescribed period. 

5. MotlOtt for Election to Committee and PrOgtainme of Dates tor 
EieetiOl1 thereto 
Motion for election of one member to the Council of the Indian 

Institute of Science, Bangalore, in place of late Pandit Lakshmi Kanta 
Maitra was moved and adopted. The Deputy Speaker announced 
the following programme of dates for election thereto:-

(1) Nominations to be filed in the Notice Office upto 12 Noon 
on Tuesday, the 15th September, 1953. 

(2) Withdrawal of candidatures will be received in the Notice 
Office upto 12 Noon on Wednesday, the 16th September, 
1953. 

(3) Election, if necessary, will be held on Friday, the 18th 
September, 1953 in Committee Room No. 62; FirSt Floor, 
Parliament House, between the hours 10-30 A.M. 
and i P.M. 

6. Government Bm Introduced 
The Indian Tariff (Second Amendment) Bili, 1953. 

7. Message from the Council of States 
Secretary reported a m,essage from the Council of States that the 

Council, at its sitting held on the 12th September, 1953, had agreed 
without any amendment to the Andhra State Bill, 1953, passed by 
the House on the 27th August, 1953. 
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8. Goveram.ent BIll muJ.er conslderattoa 
The Estate Duty Bill. 1952 as reported by the Select Committee· 
The Clause by Clause consideration of the Bill continued. 
Clauses 80, 81, and 61 and the First and the Second Schedules 

were adopted as amended. 
Clause 1, the Enacting Formula and the Long Title were also 

adopted. 
On the Motion, moved by Shri C. D. Deshmukh, that the Bill, as 

amended, be passed the following members took part in the debate:-
(1) Shri Banarsi Prasad Sinha. 
(2) Shri Khub Chand Sodhia. 
(3) Shri Govind Hari Deshpande 
(4) 5hri Narhar Vishnu Gadgil 
(5) Shri Sarju Prasad Misra 
(6) Sardar Amar Singh Saigal 
(7) Shri Sarangadhar Das 
(8) Shri "Satis Chandra Samanta. 

The discussion was not concluded. 
(The House adjourned till 8-15 A.M. on Tuesday, the 15th Septem-

ber, 1953.1 " 

4.59 
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M. N. KAUL, 
Secretary .. 



BOUSE OF 'DIE PEOPLE 

PAl=u. .. IAMENTARY BULLETIN-PART I 

[Brief record of Proceedings] 

Septer,nber, 15, 1953 

No. ZO'J 

I. Starred QuestlOllS 

Thirty-eight starred questions (Nos. 1272 to 1305 and 1307 to 1310) 
~ put down on the order paper. Starred question No. 1306 was 

transferred to the list of questions for the 17th September, 1953. 
Original notices of starred questions Nos. 1273. 1294 and 1295 were 
received in Hindi. 

Twenty starred questions (Nos. 1272 to 1283 and 1285 t,o 129'2) 
were orally answered and supplementary questions were asked on 
nineteen of them. Replies to the remaining questions (including 
starred question No. 1284, of which the questioner was absent were 
laid on the Table. 

2. UDSta.rI'ed Questions 

Twenty-five unstarred questions (Nos. 658 to 682) were put down 
on the order paper. Original notices of unstarred questior:s 
Nos. 665,  672, 675 and 677 were received in Hindi. Replies to the 
unstarred questions were laid on the Table. 

3. Short Notiee QuestlOIIS 

Three short notice questions regarding (i) stoppage of publica-
tion of three Calcutta Dailies, (li) Strike by workers of Banksimulia 
Colliery and (iii) Floods in Orissa addressed to the Ministers of 
Labour and Food, and Agriculture respectively were asked. These 
were orally answered and supplementary questions were also asked 
and answered thereon. 
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4. Government Bill Passed 

The Estate Duty Bill, 1952, as reported by ;the Select Committee 

Further discussion on the motion that the Bill, as amended, be 
passed, was resumed- and the following members took part in the 
debate:-

(1) Shri N. C. Chatterjee 

(2) Shri Tulsidas Kilachand 

(3) Shri Shankar Shantaram More 

(4) Shri Kamal Kumar Basu 

(5) Prof. Shriman Narayan Agarwal 

(6) Shri C. D. Deshmukh 

The Bill, as amended, was passed. 

5. Government Bill withdrawn 
The Estate Duty Rates Bill, 1953. 

6. Discussion on the statement by the MInIster of Productloa. re: the 
project for a new steel plant 

Shri T. N. Singh raised a discussion on the statement made by the 
Minister of Production on the 24th August, 1953, regarding ~ project 
for a new steel plant. 

The following members took part in the Debate:-

(1) Shri Hirendra Natli Mukerjee 

(2) Seth Govind Das 

(3) Shri B. Das 

(4) Pandit Lingaraj Misra 

(5) ThakUr Jugal Kishore Sinha 

(6) . Shri Joachim Alva 

(7) Shri Lalit Narayan Mishra 

(8) Shri K. C. Reddy. 
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7. Supplementary Demands for Grants for 1953-5t 

The following Supplementary Demands for Grants for 1953-54 
were voted in ful1:-

Demand 
No. 

12 

45 
47 

69 

90 

125 

133 

Name of Demand 

(Mhdstry of Defence) 
Defence Services, Effective-Army 

(MinIstry of Food aud AgrIculture) 
Agriculture t., 
Miscellaneous Expenditure under the 

Ministry of Food and Agriculture 

(MJDistry of Information and Broacl· 
. eastIng) 

Ministry of Information and Broad-
casting 
(MinIstry of States) 

Kutch 
(MIDIstry of Food and Apiculture) 

Other Capital Outlay of the Ministry 
of Fctod and Agriculture 
(MJDistry of Production) 

Capital Outlay of the Ministry of 
Production 

Amount of 
Demand 

Ra. 

60.00,000 

1.36,000 

2.10.00.000 

38,30,000 

1,00,000 

7,25.00.000 

1,000 

8. The Appropriation Blll-Gove1'lUDeJlt Blll Introclueed 

The Appropriation (No.4) Bill, 1953. 

9. The Appropriation Blll-Government 8U1 passed 

The Appropriation (No.4) Bill, 1953. 
Clauses 1, 2 and 3, the Schedule, the Enacting Formula and the 

Long Title were adopted. 
The Bill was passed. 
(The House adjourned till 8-15 A.M. on Wednesday, the 16th 

September, 1953). 
M. N. KAUL, 

Secretary. 



HOUSE OF THE PEOPLE 

PARUAMENTARY BULLETIN-PART I 

[Brief res:ord of Proceedings] 

~ ~ 16, 1953 

No. ZOI 

1. Starred Questions 

Thirty-three starred questions (Nos. 1311-1321. 1323-1331. 1331.-A. 
1332-1337 and 1340--1345) were put down on the order paper. 
Starred question No. 1322 was deleted from the list. Starred questions 
Nos. 133'8 and 1339 were transferred to the lists of questions for 17th 
September, 1953 and, 18th September, 1953, respectively. Original 
notice of starred question No. 1335" was received in Hindi. Fifteen 
starred questions (Nos. 1311-1314, 1316-1319, 1321, 1323-1328) were 
orally answered and supplementary ~  were put on all of 
them. Replies to the remaining questions (including starred ques-
tions Nos. 1315 and 1320, of which the members were absent) were 
laid on the Table. 

2. Unstarred Questions 

Thirty-three unstarred questions (Nos. 683,  684, 686-689 and 691-
717) were put down on the order paper. Unstarred questions Nos. 685 
and 690 were transferred to the list of questions for 17th September, 
1953. Original notices of unstarred questions Nos. 689, 693, 703, 709, 
710, 711 and 713 were received in Hindi. Replies to unstarred ques-
tions were laid on the Table. 

3. Adjournment Motion 

After some discussion the 'Deputy Speaker withheld his consent to 
the moving of an adjournment motion by Shri P. T. Punnoose regard-
ing the alleged lathi charge and firing on workers of Cochin Port. 

4. Leave of abSence 

Shri Gulzarilal Nanda was granted leave of absence from all the 
meetings 6f the House during the current session. 

[P.T.O. 
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5. Result of E1ectloD 

The Deputy Speaker declared that Shri G. R. Damodaran had 
been elected to the Councll of the Indian Institute of Science. 
Bangalore, in place of late Pandit Lakshmi Kanta Maitra. 

6. GoVerDJDeut Resolution 

Dr. Kallas Nath Katju moved the following Resolution:-

"That this House approves the ~  in force of the Pro-
clamation issued by the President on the 4th March, 1953, 
under article 356 of the Constitution assuming to himself 
all the functions of the Government of the PatiaIa and 
East Punjab States Union and approved by resolutions 
passed by the House of the People and the Council of 
States on the 12th March, 1953, and the 26th March, 1953, 
respectively." 

An amendment was moved by Dr. Ch. V. Rama Rao. 

The following members took part in the debate:-

(1) Dr. Ch. V. Rama Rad 

(2) Sardar Hukam Singh 

(3) Shri Amarnath Vidyalankar 

(4) Shri Ajit Singh 

(5) Shri Ranjit Singh 

(6) Shri Hira Singh Chinaria 

(7) Shri Atma Singh Namdhari 

(8) Dr. N. M. Jaisoorya 

(9) Shri Ranbir Singh Lllaudhuri 

(10) Shri Sarangadhar Das 

(11) Lala Achint Ram 

(12) Shri P. N. Rajabhoj 

(13) Sardar Amar Singh Saigal 

Dr. Kallas Nath Katju replied to the debate. 

The amendment moved by Dr. Ch. V. Rama Rao was negatived. 

The Resolution was adopted by the House. 

7. Discussion on the research and development of Fishing IDdustry 
iDlJlcUa 

Shri V. P. Nayar raised a discussion on the research and develop-
ment relating to Fishing Industry in India. 

The following members took part in the debate:-

(1) Shri A. M. Thomas 

(2) Shri K. T. Achutan 
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(3) Shri P. T. Punnoose 
(4) Shri Joachim Alva 
(5) Dr. Panjabrao S. Deshmukh 

(The House adjourned till 8-15 A.M. on Thursday, the 17th 
September, 1953). 

CORRIGENDUM 

In Parliamentary Bulletin-Part I, dated the 14th September, 
1953, in para. 8 under the heading "Government Bill under conside-
ration", for "Shri Sarju Prasad Misra" appearing against Serial No. 
(5) read "Pandit Suresh Chandra Mishra". 

GIPD-LAD-SOS P S-17·9"S3 -700. 

M. N. KAUL, 
Secretary. 



BOUSE OF THE PEOPLE 

PARLIAMENTARY BULLETIN-PART I 

[Brief record of Proceedings] 

September 17, 1953 

No. 209 

1. Starred Questions 

Thirty-four starred questions (Nos. 1346 to 1366, 1368, 1369, 1369-A, 
1370 to 1373, 1373-A, 1374, 1375, 1375-A, 1376 and 1377) were put down 
on the order paper. Starred auestion No. 1367 was transferred to the 
list of questions for the 16th September, 1958. . 

Nineteen starred questions (Nos. 1347 and 1349 to 1366) were 
orally answered and .supplemer. tary questions were asked on all of 
them. Replies to the remaining questions (including starred ques-
tions Nos. 1346 and 1348 of which the questioners were absent) were 
laid on the Table 

2. Unstarred Questions 

Thirty-nine unstarred questions (Nos. 718 to 723, 725 to 732, 735 to 
757, 757-A and 757-B> were put down on the order paper. U ~  

questions Nos. 724. 733 and 734 were transferred to the list of ques-
tions for the 18th September. 1953. The original notices of unstarred 
questions Nos. 719.  720. 750 and 754 were received in Hindi. The 
replies to the unstarred questions were laid on the Table. 

3. ~ from the Council of states 

Secretary rePorted to the House the following message received 
from the Council of States regarding the Special Marriage Bill, 1952, 
signed by the Secretary of the Council:-

'''I am directed to inform the House of the People that the 
Council of States. at its ~  held today, the 16th 
September, 1953. has passed the enclosed motion 
referring the Special Marriage Bill. 1952. to a Joint Com-
mittee of the Houses and to request that the concurrence 
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of the House of the.People in the said motion and the, 
names of the Members of the House to be appointed to 
the said Joint Committee may be communicated to this 
Council." 

Motion 

"That the Bill to provide a special form of marriage in certain 
cases and for the registration of such and certain other marriages 
be referred to a Joint Committee of the Houses conSisting of 45 mem-
bers, 15 members from this Council, namely:-

1. Dr. Shrimati Seeta Parmanand 

2. Shrimati Savitry Devi Nigam 

3. Shrimati Violet Alva 

4. Khwaja Inait Ullah 

5. Shri Mohamed Valiulla 

6. Dr. Puma Chandra Mitra 

, 7. Shri Ram Prasad Tamta 

8. Shri B. K. Mukerjee 

9. Shri K. Rama Rao 

10. Shri Hriday Nath Kunzru 

11. Principal Devaprasad Ghosh 

12. Shri Venkat Krishna Dhage 

13. Shri Rajendra Pratap Sinha 

14. Shri Amolak Chand 

15. Shri C. C. Biswas 

and 30 members from the House of the People; 

that in order to constitute a sitting of the Joint Committee, the 
quorum shall be one-third of the total number of members of the 
Joint Committee; 

that in other respects, the Rules of Procedure of this Council 
relating to Select Committees will apply with such variations and 
moddcations as the ~  may ~  

that this Council recommends to the House of the People that the 
House do join in the said Joint Committee and communicate to this 
Council the names' of members to be appointed by the House to the 
. Joint Committee; ~  " .. 
that the CQJll,IIiittee shall make a ~  to ~  ~  within ~  

~ :after its appointment." , \. 
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4. Papers laid ~  the Table 

The ~  papers were laid on the Table of the House under 
Article 151(1) of the Constitution:-

(1) Appropriation Accounts of Railways in India for 1950-51. 
Part I-Review. 

(2) Appropriation Accounts of Railways in India ·for 1950-51. 
Part II-Detailed Appropriation Accounts. 

I 

. (3) Block Accounts, (including capital statements comprising 
the Loan Accounts), Balance Sheets and "Profit and Loss 
Accounts of Indian Government Railways,' 1950-51. 

(4) Balance Sheets of Railway Collieries and Statements of 
All-in-cost of coal, etc., for 1950-51. 

(5) Audit Report, Railways, 1952 (Part II). 

5. Motion Be: International Situation 

The Prime Minister moved the following motion:-

"That the present International situation and the policy of -the 
Government of India in relation thereto be taken into 
consideration. " 

Sixteen amendments were moved by the following:-· 

(1) Dr. Lanka Sundaram 

I 

(2) Slirdar Amar Singh Saigal 

(3) Shri Raghunath Singh 

(4) Shri M. S. Gurupadaswami 

(5) Shri V. Veeraswamy 

(6) Shri Tekur Subrahmanyam 

(7) Shri Frank Anthony 

(8) Shri Hirendra Nath Mukerjee 

(9) Shri Radheshyam Ramkumar Morarka 

(10) Dr. Ram Subhag Singh 

(11) Shri Nand Lal Joshi 

(12) Shri Vaijnath Mahodaya 

(13) ~~ Mukund !-al Agrawal 
(14) Shri Khushi Ram Sharma 

(15) Shri P. N. Rajabhoj 

(16) 8hri' TridiboKumar ~  
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The folldWing membel"S took part in the debate:-
(1) Shri J. B. Kripalani 
(2) Shri Hirendra Nath Mukerjee 
(3) Shri Kotha Raghuramaiah 
(4) Dr. Syed Mahmud 
(5) Seth Govind Das 
(6) Dr. Lanka Sundaram 
(7) Shri Frank Anthony 
(8) Dr. Ram Subhag Singh 
(9) Maulana Mohammad Saeed Masuodi 

(10) Col. B. H. Zaidi 
(11) Pandit Sheo Narayan Fotedar 
(12) Shri Vishnu Ghansahyam Deshpande 
(13) Shrimati Ammu Swaminadhan 
(14) Dr. Satyanarain Sinha 
(15) Kumari Annie Mascarene 
(16) Shri Joachim Alva 
(17) Swami Ramananda Tirtha 
(18) Shri Tekur Subrahmanyam 
(19) Dr. A. Krishnaswami. 

The Prime Minister replied to the debate. 

.. 

The following amendment moved by Dr. Ram Subhag Singh was 
adopted by the House and all other amendments were negatived:-

'That in the motion, the following be added at the end 
namely:-

"and having considered the same the House approves of this 
policy".' 

The JIlotion, as amended, was adopted as follows:-
"That the present International 'Situation and the policy of the 

Government of India in relation thereto be taken into 
consideration and having considered the same the House 
approves of this policy." 

(The House adjourned till 8-15 A.M. on Friday, the 18th Septem-
ber, 1953.) 
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. ROUSE OF 'l'IIE PIOPLE 

~  ~  

~ ~  

Sep'flember 18, 1953 

No. 210 

1. ~ Qaesl:ions 

Tb,irty-foltr lItarred. -questions (Nos .. 1378·to 1391, ~ 13921.'0 
1401 .. and 1403 t-e 1411) were put down on the order ·paper.Starred 
question .No. 1402 was transferred to the ~  of questions for·flle 17t'h 
September, 1953. "Original notices· of starred questions No. 1382, 1383 
a.nd 1408 wer.erecei;ved in Hindi. 

Eighteen starred questions (Nos. 1378, 1.379, 1381 to 1383, 1385 to 
· ~  1392 to 1395 and 1397) were orally answered and supple-
· mentary questions were' asked on seventeen 9f them. Replies to 
· remaining questions (including starred questions Nos. 1380, 13M and 
1396, of which the questioners w:ere absent), were laid on the Table. 

2. Unstarred Questions , 

Thirty-seven unstarred questions (Nos. 758 to 791, 791-A, 791-B 
and ~  were put down on the order paper. Original notices of 
unstarred questions Nos. 759, 764, 765, 769,  770, 778 and 786 were 
received in Hindi. Replies tD ;tbeunstarred questioJlS were laid on 

the Table. 

3. Shbrt Notice Questions 

Four short notice  questions regarding (i) Representation from 
Madras Piece Goods Association, (ii) "Recovery of a transmitter set 
in Delhi, (iii) Rise in price of rice in Imphal and (iv) Milo imported 
from Australia addressed to the Minislers of Railways. Communi-
cations and ~  and Agriculture respectively were asked. These 
~  . ~  ~  and supplementary questions were also asked 
.·answered 1hereon. 
.. ~ .-
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4. Leave of abseDee 

Shri :\1uchaki Kosa was granted leave of absence from all the 
meetings of the House during the current session. 

5. Paper:j laid.on the'Tahle-" _ .. -... -..... -... 

The ~  ~~  ~  ~ ~ ~~  by the Gov-
en:ment on various -assurances, promises and 'undertakings given 
during t le various .sessions'shOWn against" each' were laid on the 
table:- __ "'_ 

(1) Cons,.)lidated Statement -.... , 

(2) SUPIlementary Statement No. V 

(3) Supplementary Statement No. VI 

(4) SUPI,lementary Statement No. 
VII 

• (4) • Supp lementary 'Statement No . 
. :·IV 

'(6) Supplementary Statement No. 
. ~ 

"Fourth Session, 1953· of the House 
of the People. 
Third Session, 1953 of the House 
of the People. 
Second Session, 1952 of the House 
of the ~  . 
First Session, 1952 of' the Souse 
of the .People. 

, Fifth' Session; 1952 . of the Pro-
visional Parliament. 

, Third· Session (Second Part), 
1951 of the Provisional Parlia-
ment. 

6. Discw:s50n on the circumstances ~  to the detention of br . 
. 'Syana Prasad Mc0ksrjee and his death in detention 

Shri N'. C. Chatterjee raised a discd\sion on the circumstances 
leading to the detention of Dr. Syama Prasad Mookerjee and his 
death in detention. 

The following members took part in the debate:-

(1) Shri Umashanker Muljibhai Trivedi 
(2: Dr. Kailas Nath Katju 
(3', Sardar Hukam Singh 
(4) 'Shri Hirendra Nath Mukerjee 
(51 Shril:nati Sucheta Kripalani 
(6) Dr. N. B. ~ 

(7) Shri Nand Lal Sharma 
(8) Shri Frank Anthony 
(9: Dr. N. M. Jaisoorya 
(10:,' Shri Vishnu Ghanashyam Deshpande 
(11:1 Shri Meghnad Saha 
(12: Shri Joachim Alva 
(13\ Shri Rohini Kumar·Chaudhuri 

(The House· adjourned sine die at ~  P.M.) 
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